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IN THE HON BLE NATIONAL GREEN TRIBUNAL,
(PRINCIPAL BENCH AT NEW DELHI)

ek Rk
0O.A. No. 414 of 2023

MEMO OF PARTIES

Avtar Singhand Others Applicants
VERSUS

State of Punjab and Others Respondents

OBJECTIONS on behalf of the
applicants to the Joint Commitiee

- Report.

weRhd

RESPECTFULLY SHOWETH:-

1. That the report of the Joint Committee constituted by the
Hon "ble Tribunal vide order dated 15.09.2023 was submitted
alongwith the affidavit dated 13.12.2023 of District
Magistrate, Ludhiana. During the proceedings dated
15.12.2023, the applicants were allowed to file objections to
the report.

2. That one of the main contentions raised by the applicants in
the present OA was regarding discharge of effluent of Khanna
Town from the STP Plant into the Jargari Drain which outfalls
into Lasara Drain which does not have any outfall. The Joint
Committee in its report has noticed the contention in Para 1
but has failed to give any finding on the issue. It is reiterated
that Lasara Drain does not ha.ve any outfall and, as such, no

effluent should be discharged therein.
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That the Joint Committee has reported in Para 4 of its report
that the untreated water coming through a sewerage pipeline
to a Sewage Treatment Plant (STP) where the water is treated
and cleaned as per esteemed PPCB/NGT standards. After that,
this treated water is used by the farmers through the pipeline
laid in the fields by the Soil Conservation Department. Both
the findings of the committee are factually wrong. Neither the
water is treated and cleaned as per the PPCB standards nor is
the effluent used by the farmers as claimed.

That the Soil Conservation Department has laid pipelines in
the fields of the farmers near the Sewage Treatment Plant but
miniscule quantity of effluent is used and the remaining is
discharged in the Jargari Drain which' gets collected in the
shape of a pond near the siphon in First Patiala Feeder Canal.
The fact is admitted by the committee in para 10(III).

That Municipal Council, Khanna has obtained an electric
connection from Punjab State Power Corporation Limited for
operation of the Sewage Treatment Plant with a sanctioned
load of 450 KW/500 KVA. Assuming 70% of the sanctioned
load as the actual plant load, the load for running of the STP
works out to 315 KW. The total consumption per day works
out ta 315x24=7560 KWH and the monthly consumption
works out to 7560x30=226800 KWH. Against the required
consumption of 226800 KWH for proper operation of STP, the
actual consumption during the period 19.01.2021 to

17.05.2023 as per the electricity bills is as under:-

Bill date Period Actual consumption
(KWH) |

23.02.2021 19.01.21 to 20.02.21 3492
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23.03.2021 | 20.02.21 to 22.03.21 2688
23.04.2021 | 22.03.21 to 22.04.21 2916

25.05.2021 | 22.04.21 to 24.05.21 3342

23.06.2021 | 24.05.21 to 22.06.21 2412

23.07.2021 | 22.06.21 to 23.07.21 38928
26.08.2021 | 23.07.21to 21.08.21 78000
23.09.2021 | 21.08.21 to 21.09.21 86070
22.10.2021 | 21.09.21 to 18.10.21 70152
24.11.2021 | 18.10.21 to 22.11.21 97644
27.12.2022 | 22.11.22 to 21.12.22 75576
24.01.2023 | 21.12.22 to 20.01.23 82842
23.02.2023 | 20.01.23 to 20.02.23 93012
24.03.2023 | 20.02.23 to 17.03.23 71676
25.04.2023 | 17.03.23 to 18.04.23 92982
26.05.2023 | 18.04.23 to 17.05.23 83898

The above consumption clearly shows that against the
required consumption of 226800 KWH, the actual
consumption varies only from 2412 to 93012 KWH. It clearly

depicts that the plant is not being operated continuously.

Copies of the electricity bills are annexed as Annexure A/16.

(AVTAR SINGH)
APPLICANT

Place: Chandigarh
Date: 28.01.2024

Through Counsel

(ANKIT MIDHA) (ASHISH MIDHA)

ADVOCATES
COUNSEL FOR THE APPLICANTS
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VERIFICATION:

Verified that the contents of above para No.s 1 to 5 of
objections are true and correct to the best of my knowledge and

belief. No part thereof is false and nothing has been concealed

5

(AVTAR SINGH)
APPLICANT

therein.
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PUNJAB STATE POWER CORPORATION LIMITED

%@ {Regd. Office P.5.E.B. Head Office, The Mall Patiala~147001,Ph, 1812), CIN: U40109PB20108GC033813
Ep E-mail: 1912@pspclin, Website: www.pspelin, GSTIN NO: 03AAFCP5120Q1ZC
Original for Recipient Duplicate for Supplier, Taxable Invoice, Invoise-cum-Bill of Supply

Biling Category

LARGE SUPPLY - GENERAL INDUSTRY

Sub Division Division Circle Billing Maonih Bill Date Bill cum Natice No.
KHANMA- SUBURBAN KHANNA KHANNA 2 23-FEB-2021 20210223030189
05-MAR- Supply Admissible Voltage Metaring Voltage AIC No.
Due Date of Payment 21 Voltage
Payment By Local Cheque can be Made 05-MAR- &7 RV pravy K35LS0100058
Upto 21
Consumer Name: M/S MUNICIFAL COUNCIL KHANNA Sanctioned Load{Kw) Date CD{KvA) | Date
Address: VILL.RASULRA, TEHSIL KHANNA Intsnsive (Arc Furnance) 0 0
GST No Intensive (ind. Fur./Others) 0 4]
Connection Date: 11-JUN-20 Gereral 430 11-JUN- 00 T1-JUN-
Mobila No.: BXXXXX322 20 0
Seasonal 0 0
~ tTotal 450 500
New Reading Date Old Reading Date Period Security Gonsumplion Metor  |Feeder Code: D123FL0
Security |Feeder Name:
20-FEB-21 19-JAN-21 32 520000 30010
Meter Reading Meter Line CTR | Meter Rafic | Metering Cverall MMTS Addl, Consumpfion
Multiplier Voltage | Multiplier | Correction | Supply
New Old Units
MDI 18.71 2,52 ) 1 6 1 11KV 4] 118.26
H/AH 7021 6257 1 5} 1 MKV B 4584
KWH 4234 3662 1 6 1 11KV B 0 3482
Meter Status Meter Make Last MCO Date CTPT UnitMake Last 5JO Date Total KVAH §  Total
. General KvAaH
PiU
9 19364196 PSEB 11-JUN-20 11 4078 PSEB 11-JUN-20 4584 3492
) {A) Fixed Charges
Caontract Demant {L} Actual 80% of (L) KVA{B) AarB Rate per Billing Fixed Charges {A) Fixed Charges
Demand whichever | KVA/Month | Days (D) =CxRxDx12/365 Amount(Rs.)
KVA (A) graater (G)
| KVA
General PIU General |PIU}  General PIU General{PIU GenerallPlU General PIU
500 0 118.26 | © 400 0 400 0 165 ; 0 32 8§9245.9 0 69436
{B) Energy Charges
Total KvaH Tariff Rate Amount {B) Total Amount (Rs.}
General PIL General PIU General PIU
4584 4] 5.08 o . 27412.32 Q 27412
(C) Fuel Cost Adj. Charges *Additional Surcharge {C) FCA + Addl.
"KVAH Consumption Rate of FCA/KVAH Amount KVAH Consumption Rate of FCA/KVAH | Amount |  Surcharge (Rs.)
4684 Q 0 4584 0 0 0
{D) Rentals )
PSPCL Meter Rent MCB CTPT Unit Rental Other Totzl Rent - SG5T GGST Total GST (D) Total Rentals with
Equip. Tax{Rs.)
Rent
469 Q 469 42.21 42.21 553 553
(E} Surcharges
Voltage Surcharge Demand Surcharge TOD Surcharge
Admissible Actual Surcharge Surcharge Excess Surcharge | Surcharge | Peak Hrs Raie Amount { (E) Total Surcharges
Supply Rate Amount Deymand Rate Amount {6 pm - (Rs.)
10pm}
KVAH
11 KV 11 KV a a 0 750 "0 0 0 0 0

(F) Rebates
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Voltage Rebate Singie Point Threshold Rebate TOD Rebate
Urits Rate HT/EHT Supply Eligible Rate Amount |NonPeak| Rate Amount |{F) Total Rebats (Rs.)
Rebate | Rebate/Night | eyap Hrs (10
Rehate Rebate prm - Bpm)
KVAH
2652 0 o] 9] 0 0 0 1932 1.25 2222 2222
(G) Subsidy
Subsidized KVAH Subsidy Rate Amount (@) Subsidy Amount
(Rs.)
4584 0.57 2598 2598
(H) Open Access Charges (Applicable to LS Open Access Cansumers}
Total PSPCL CA Cross Subsidy | Additional | Ul Charges | Standby | Wheeling | Transmission! SLDC | {H) Total CA Charges
Consumption|Consumption{Consumption] Charges  |Surcharges Charges | Charges Charges Charges {Rs.)
KVAH _
4584 Q 0 0 [t} 0 1] a 8]
(I} Previous Adjustment/Arrears Notice No.:  and Date:
Units Fixad Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy {l) Net Previous
Charges (#) =) Adjustments (Rs.)
0 0 0 o 0 Q 0 4] 0 0
[J) Sundry Charges/Allowances Notice No.: 0 and Date: 1/01/1900
Units Fixed Energy Charges FCA Rerntals Surcgharge | Rebates Taxes Subsidy {J) Sundry
Charges ) -} Charges/Allowances
(Rs.)
a 0 -04495 0 0 0 0 -19197 0 -113682
{K} Taxation
Electricity Duty Municipal Tax IDF Cow Cess TCSTDS (K) Total Tax (Rs.)
13804 0 4601 0 Extra8 18405
(L) Arrears Notice No.: 0  and Date: 1/01/1900
SOP Rent ED Municipal Tax IDF (L} Current Fin. year
’ Arrears Tatal (Rs.)
95986.4 653.42 14398 o 4799 115736.82
NET BILL AMOUNT Rs.119660/-
A+BH+C+D+E-F-G+H+I++K+L One Lakh Ninstesn Thousand Six Hundred Sixty Rupees Only
(M) Total Bill Amount
Due Date Due Date | Net Amaunt Payable by due | Laie Payment Surcharge | Amount Payable upto 7 [Late Payment Surcharge | Amount Payable after
Cash/Online {Cheque/Draft date upto 7 days @2% of days of due date after 7 days and upto 15| 7 days and upto 15
unpaid amaunt days @5% of unpaid days after due date
) amount
05-MAR-] 05-MAR-21 119660 1880 121540 4700 124360
21
{N) Previous Payment Status
DATE SOP Rent ED Municipal Tax IDF (N) Previous Payment|
Total {Rs.}
0 0 0 0 0 0
(O} Consumption History of previous 12 month period
MONTH: - - u - - - - - - - - -
MDI: 15,72 118.26 [ ¢ 0 ¢ 0] 0 0 0 a 0
KWH: - - - - - - - - - - -
KVAH: 5298 4584 0 a 0 0 0] 6] 0 0 a 0
Message(s):

1. Payments exceeding Rs.50,000/- shall be accepted in digital made only w.e.f, 01-07-2019.

2. In case the payment of billed amount is not made by the due date,the power supply shall be Tiable for disconnection after expiry of 15 days of the due
date and this may be {aken as notice under secfion 56 of the Electricity Act 2003 read with regulation 32 of the Supply Cade, 2014.
3. RS, 4822.50 HAS BEEN CHARGED AS LATE PAYMENT SURGHARGE, RS. 1808.00 HAS BEEN CHARGED AS INTEREST ON UNPAID

AMOUNT.

Powsred hy O/o CE(IT) PSPCL

Print Date:

06-27-2023 09:29 PM
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, PUNJAB STATE POWER CORPORATION LIMITED Billing Category
B e totoi@pspet i Wele wonpepet . GSTINNG: CIAAFCPSIZOIZG.
Original for ﬁecipienpt Dpupiicl:ate for E‘iuppii:r,?l‘a;ca'ble lnvoice:lnvolce-cum-Bill of Supply LARGE SUPPI,”Y - GENERAL [NDUSTRY
Sub Divisian Division  Cirdle Biiting Month Bill Date Bill cum Motice No.
KHANNA- SUBURBAN KHANNA KHAMNA 3 | 23-MAR-2021 20210323030346
05-APR- Supply Admissible Voltage Matering Valtage A/C No.
Due Date of Payment 21 Vollage
Payment By Local Cheque can be Made 05-APR- 77/ TRV MRy K35LS0100058
Upto 21
Consumer Name: M/S MUNICIPAL COUNCIL KHANNA Sanctioned Load(Kw) Date CD{KVA) Date
Address: VILLRASULRA TEHSIL KHANNA Intensive (Arc Furnance) 0 o
GST No.: Intensive (Ind. Fur./Others) 0 0
Connection Date: 11-JUN-20 General 450 11-JUN- 500 11-JUN-
Mobile No.: 98XXXXX322 2 20
Seasonal 0 0
Total 450 500
New Reading Date Old Reading Date Period | Security Consumption Meter iFaeder Code: D123FLO
Security iFeeder Name:
22-MAR-21 20-FEB-21 30 580000 30010
Meter Reading Meter Line CTR | Meter Ratio | Metering. | Overall MMTS Addl. Consumption
Multiplier Voliage | Multiplier | Correction Supply
New Oid Units
MOl 1.91 19.71 1 6 1 1KY B 11.46
KvVAH 7727 7021 1 6 1 11 KV ] 4236
KWH 4682 4234 1 6 1 1KY 8 2688
Meter Status Meter Make Last MCO Date CTPT Unit/Make Last SJO Date Total KVAH { Total
General { KVAH
PIU
9 19364196 PSEB 11-JUN-20 11 4078 PSEB 11-JUN-20 4236 2688
{A) Fixed Charges )
Contract Demant (L) Actual 80% of (L} KVA (B) AarB Rate per Billing Fixed Charges {A) Fixed Charges
Demand . whichever | KVA/Month | Days {D} =CxRxDx12/365 Amouni(Rs.)
KVA (A) greater (C)
7 KVA
General PiU General [PIU}  General PIU General|PiU | General|PIU General PIU
500 0 1146 [ 0 400 o 400 [0 165 {0 30 54918.03 0 65096
(B) Energy Charges :
Total KVAH Terilf Rate Amourt (B) Total Amount (Rs.)
General FIU General PIU General FIU
4236 0 5.98 0 T 2533128 0 25331
(C} Fuel Cost Ad]. Charges *Additional Surcharge (C) FCA + Addl.
KVAH Consumption Rate of FGA/KVAH Amount KVAH Gonsumption Rate of FCA/KVAH | Amount | Surcharge (Rs.)
4236 0 0 4236 ’ 0 0 0
(D) Rentals
PSPCL Meter Rent MCB CTPT Unit Rental Other Total Rent SGST CEST Total GET (D) Totai Rentals with
Equip. Tax (Rs.)
Rent
469 a 489 42,21 42.21 553 553
(E) Surcharges
Voltage Surcharge Demand Surcharge TOD Surcharge
Admissible Actual Surcharge Surchargs Excess Surcharge | Surcharge | Peak Hrs Rate Amount | {E) Total Surcharges
Supply Rate Amount Demand Rate Amount (6 pm - {Rs.)
) 10pm}
KVAH
11 KV 1KY [ 0 0 750 0 g 0 0 ¢

{F} Rebates
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: Volfage Rebate Single Point Threshold Rebate . TOD Rebate

! Units Rate HT/EHT Supply Eligible Rate Amount | Non Peak Rate Amount {(F) Total Rebate (Rs.)

: Rebate | RebatelNight | oyap Hrs (10

i Rebate Rebate pimi - 6pm)

1 KvAH

j 2634 Q | .0 0 0 a ) 1602 1.25 1842 1842

(G) Subsidy:

? Subsidized KvaH Subsidy Rate Amount {G) Subsidy Amount

ﬁ . {Rs.}

; 4236 0.61 2581 2581

(H} Open Access Charges (Applicable to LS Open Access Consumers)

2 Total PSPCL QA Cross Subsidy | Additional | Ul Charges |- Standby | Wheeling | Transmission | SLDC ™ | {H} Total OA Charges

Censumpticn|Consumption|Consumption| Charges - |Surcharges Charges | Charges Charges Charges (Rs.)

; KVAH ; _

; 4236 0 0 0 0 0 0 0 .0

E {l} Previous Adjustment/Arrears Nofice No.;  and Date:

j Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy {1} Net Previous

i Charges (+) ) Adjustments (Rs.)

% 0 0 . 0 0 0 : 0 1} 0 8] 0

: {J} Sundry Gharges/Allowances MNotice No.: ¢ and Date; 1/01/1500

Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy (J) Sundry

Charges (+) () ChargesfAllowances

(Rs.)

0 0 0 . 0 0 0 0 0 0

i (K} Taxation

: Elactricity Duty Municipal Tax IDF Cow Cess TCS/TDS (K} Total Tax {Re.}

5 12901 0 4300 o] . Exirag 17201

! (L) Arrears Notice No.: 0 and Date: 1/01/1900

é SOP Rent ED Municipat Tax IDF (L) Current Fin, year

: ] Arrears Total {Rs.)

: 0 0 0 0 0 0

; NET BILL AMOUNT Rs.103760/-

’ A+BHCH+DHE-F-G+H+I+J+K+L One Lakh Three Thousand Seven Hundred Sixty Rupses Only

E {M) Total Bill Amount

e Due Date Dug Date | Nei Amount Payable by due { Late Payment Surcharge | Amount Payable upto 7 |Late Payment Surcharge | Amount Payable after

Cash/Online |Cheque/Draft date upte 7 days @2% of days of due date after 7 days and upto 15 ] 7 days and upio 15

i Unpaid amount days {@5% of unpaid days after due date

: amount

! 1 05-APR-] 05-APR-21 163760 1729 105489 4323 108083

21

; (N} Previous Payment Status

! DATE S0P Rent ED Municipal Tax IDF {N} Previous Payment

1 _ Total {Rs.)
05-MAR-21 100148 1107 13804 M} 4601 119660
(Q) Consumption History of previous 12 month period

[ IMONTH; - - - - - - - “ - - - -

i |MDI; 15.72 118.26 11.46 0 0 .0 0 0 4] 0 o] 0
KWH: - - - - - - - - - - - - -
KVAH: 5298 4584 4236 0 0 0 0 0 o] 0 ¢ 0
Message(s):

1. Payments exceading Rs.50,000/ shall be accepted in digital mode anly w.e.f. 01-07-201%,

2, In case the payment of billed amount is not made by the due date,the power supply shall be liable for disconnaciion after expiry of 15 days of the due
date and this may be taken as notice under secfion 56 of the Elsctricity Act 2003 read with regulation 32 of the Supply Code, 2014,

3. RS, .00 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS, .00 HAS BEEN CHARGED AS INTEREST ON UNPAID AMOUNT.

Powered by Ofo CE(IT) PSPCL Print Date: 06-27-2023 09:31 PM
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PUNJAB STATE POWER CORPORATION LIMITED

e P.8.E.B. Head Office, The Mall Patiala-147001,Ph. 1812), CIN: U40109PB201058GC033813
E-mail: 1242@pspcl.in, Website: www.pspcl.in, GSTIN NO: 03AAFCP5120Q1ZC
Original for Recipient Duplicate for Supplier, Taxable inveice, Inveice-cum-Bill of Supply

Billing G

stegory

LARGE SUPPLY - GENERAL INDUSTRY

SBuk Division Division Circle Billing Manth Bill Date Bill cum Notice No.
KHANNA- SUBLURBAN KHANNA KHANNA 4 23-APR-2021 202104230630206
03-MAY- Supply Admissible Voltage Metering Voltage " AIC No.
Due Date of Payment 24 Valtage
Payment By Local Cheque can be Made  03-MAY- 1KY 11KV 11 KV K35LS0100058
Upto 21 :
Consumer Name; M/S MUNICIPAL COUNGIL KHANNA SBanctioned Load(KW} Date CD{KVA) ;| Date
Address: VILL.RASULRA, TEHSIL KHANNA Intensive (Arc Furnance) 0 0
GST Nou: Intensive (ind. Fur./Others) 0 Q
Connectian Date: 11-JUN-20 General 450 11-JUN- 500 11-JUN-
Mobile No.: B8X000CK322 20 20
Seasonal g 0
Total 450 500
New Reading Date Old Reading Date Period Security Consumption Meter |Feeder Code: D123FLO
Security {Feeder Name:
22-APR-21 22-MAR-21 31 ] 590000 30010
Meter Reading Meter Line CTR } Meter Ratic | Metering Overall MMTS Addl. Consumption
Multiplier Voltage Muitiplier [ Correction Supply
Maw Old Units
MDI 2,28 1.91 1 6 1 11KV 6 13.68
KVAH 2483 7727 1 8 1 MKV B 4416
KwH 5168 4682 1 6 1 1KY 5} 2916
Meter Status Mater Make Last MCO Date CTPT Unit/Make Last SJO Date Total KVAH ; Total
General KA
Pl
919364196 PSEB 11-JUN-20 11 4078 PSEB 11-JUN-20 4416 2916
{A) Fixed Charges .
Contract Demant {L) Actual 80% of (L) KVA {B) AarB Rale per Billing Fixed Charges {A) Fixed Charges
Demand whichever | KvA/Manth | Days {D) =CxRxDx12/365 Amouni{Rs.)
KVA {A) greater {C)
KVA :
General PIU General |PIU}  General © PIU General {PIU Ganeral!PiU General PIU
500 0 1368 | © 400 0 400 {0 165 i 0 31 67081.97 0 67266
{B) Energy Charges
Total KVAH Tariff Rate Amount {B) Total Amount (Rs.}
General PIU General PIU General PIU
4415 G 5.98 [y 26407.68 0 26408
{C) Fuel Cost Adj. Charges *Additional Surcharge {C) FCA + Addl.
KVAH Consumption Rate of FCA/KVAH Amount KVAH Cansumption Rate of FGA/KVAH Amount | Surcharge (Rs.)
4416 0 0 4416 0 0 0
(D) Rentals
PSPCL Mster Rent MGB CTPT Unit Rental Other Total Rent S@ST CGST Total GST (D) Total Rentals with
Equip. Tax (Rs.)
Rent
469 0 469 42.21 42,21 553 553
(E) Surcharges
Voltage Surcharge Demand Surcharge TOD Surcharge
Admissible Actual Surcharge Surcharge Excess Burcharge | Surcharge | PeakHrs Rate Amount | (E) Total Surcharges
Supply Rate Amount Demand Rate Amount (6 pm - (Rs.)
10pm})
KvAH
KV 11 KV 0 0 0 750 0 0 0 0 0

(F} Rebates
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Voltage Rebate Single Foint Threshold Rebate TOD Rebate
Units Rate HT/EHT Supply Eligible Rate Amount |NonPeak|  Rate Amount |(F) Total Rebate (Rs.)
Rebate |Rebate/Night! icyay Hrs (10
Rebate Rebate ptni - Bprn)
KVAH
2808 0 0 0 0 0 1} 1608 1.25 1849 1849
(G) Subsidy
Subsidized KVAH Subsidy Rate Amount () Subsidy Amount
{Rs.)
4418 0.62 2752 2752
(H) Open Access Charges (Applicable to LS Open Access Consumers)
Total PSPCL QA Gross Subsidy| Additional i Ul Charges | Standby | Wheeling | Transmission} SLOC | (H) Total OA Charges
Gonsumption{Consumption{Consumption| Charges  [Surcharges; Charges | Charges Charges Charges {Rs.))
KVAH -
4416 0 Q 0 0 0 0 D 0
{l) Previous Adjustment/Arrears Notice No.: and Date:
Units Fixed Energy Charges FCA Renials Surcharge | Rebates Taxes Subsidy (1) Net Previous
Charges + () Adjustments (Rs.)
Q 0 a 1] 0 0 4] 0 0 Q
{J) Sundry Charges/Allowances Notice No.: 0 and Date: 1/01/19060
Units Fixed Energy Charges FCA Renials Surcharge | Rebates Taxes Subsidy {J) SBundry
Charges + {-) ChargesfAllowances
{Rs.}
a 0 -25847 o] 0 0 0 0 0 -25947
(K} Taxation
Electricity Duty Municipal Tax IDF Cow Cess TCB/TDS (K) Tatal Tax (Rs.)
13361 0 4454 0 Exirad 17815
(L} Arrears Notice No.: 0 and Date: 1/01/1900
sQP Rent ED Musicipal Tax IDF {L) Current Fin. year
Arrears Total (Rs.)
0 0 0 0 Q 0
NET BILL AMOUNT Rs.85880/-
A+B+Ce+D+E-F-GeHl+JeK+L Eighty Five Thousend Eight Hundred Eighty Rupees Only
{M) Total Bill Amount
Due Date Due Date | Net Amount Payable by due | Late Payment Surcharge | Amount Payable upto 7 | Late Payment Surcharge | Amaunt Payable after
Cash/Online |Chequa/Drait date upte 7 days @2% of days of due date after 7 days and upto 15{ 7 days and upto 15
unpaid amount days @5% of unpaid days after due date
amount
03-MAY- | 03-MaY-21 85880 1272 87152 3180 88080
21
(M) Previous Payment Status
DATE SOP Rent ED Municipal Tax IDF {N) Previous Payment
Toiat (Rs.)
06-APR-21 86008 553 12901 0 4300 103760
[0) Consumption History of previous 12 month period
MONTH: - - - - - - - . - - R R
MDI: 15,72 118.26 11.46 13.68 0 1] o] 0 0 0 4] 0
KWH: - - - - - - - - - - - -
KVAH: 5208 4584 4236 4416 1} 0 1] 0 Q V] 4] 0
Message(s):

1. Payments exceeding Rs.50,000/- shall be accepted In digital mode only w.e.f. 01-07-2019.

2. In gase the payment of billed amount is not made by the due date.the power supply shall be fiable for disconnection after expiry of 15 days of the due
date and this may ba taken as notice under section 56 of the Electricity Act 2003 read with regulation 32 of the Supply Code, 2014,
3. RS. 4323.00 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS. §5.00 HAS BEEN CHARGED AS INTEREST ON UNPAID AMOUNT.

Powsred by Ofo GE(IT) PSPGL

Print Date:

06-27-2023 09:31 PM
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PUNJAB STATE POWER CCRPORATION LIMITED

%@ (Regd. Office P-5.E.B. Head Office, The Mali Patiala-147001,Ph. 1812), CIN: U40109PB2010SGC033813
’% E-mail: 1912@pspclin, Website: www.pspclin, GSTIN NO: 03AAFCP5120Q1Z2C
Qriginal for Recipient Duplicate for Supplier, Taxable Invoige, Invoice-cum-Bill of Supply

Billing Category

LARGE SUPPLY - GENERAL INDUSTRY

Sub Division Division Circle Billing Menih Bill Date Bill cum Natice No.
KHANNA- SUBURBAN KHANNA KHANNA 5 25-MAY-2021 20210525030268
04-JUN- Supply Admissible Voltage Metering Voltage AIC No.
Due BDate of Payment 21 Voltage
Payment By Local Cheque can be Made  04-JUN- |y Y 1KY K35L50100058
Upto 21
Consumer Mame: M/S MUNICIPAL COUNCIL KHANNA Sanctioned Load{KWw) Date CD{KVA) Date
Address: VILL.RASULRA, TEHSIL KHANNA Intensive (Arc Furnance} 0 0
@ST Now: Intensive (Ind. Fur./Others) 0 [
Connection Date: 11-JUN.20 General 450 11-JUN- 500 11-JUN-
Mabila No.: S8X)X0CX322 20 20
Seasonal bl 0
Total 450 B60C
New Reading Date Old Reading Date Period Security Consumption Meter  {Foeder Code: D123FLO
Security iFaeder Name:
24-MAY-21 22-APR-21 32 550000 30010
Meter Reading Meter Line CTR | Meter Ratio | Metering Qverall MMTS Addl. Consumption
Multiplisr Voliage Multiplier | Caorrection Supply
New Cid Units
MB[ 2.08 2.28 1 6 1 1KV & 12.36
KVAH 9316 8463 1 5] 1 1KY [ 8] 5118
KWH 5726 5168 1 3] 1 MKV 5 o 3342
Meter Status Meter Make Last MCO Date CTPT Unit/Make Last 5JO Date Tofal KVAH | Total
General KVAH
PIU
919364196 PSEB 11-JUN-20 . 11 4078 PSEB . 11-JUN-20 5118 3342
{A) Fixed Charges
Contract Demant (L) Actual B0% of (L) KVA (B) AorB Rate per Billing Fixed Charges {A} Fixed Charges
Cemand whichever | KWVA/Month | Days () =CxRxDx12/365 Amount{Rs.)
KVA (A} greater (C)
KVA
General PIU General |PIU]  General PV General |PIU | General [PIU General PIU
500 0 1236 | O 400 o 400 0 185 |0 32 69245.9 0 69436
{B} Energy Charges
Total KVAH Tariff Rate ) Amount {B) Total Amount (Rs.)
General PIU General PRIV Genearal PlU
5118 0 5.98 0 30605.64 0 308086
{C) Fuel Cost Adj. Charges *Additional Surcharge {C) FCA + Addl.
KVAH Consumption Rate of FCA/KVAH Amaunt KVAH Consumption Rate of FCA/KVAH | Amount |  Surcharge (Rs.)
5118 0 0 5118 0 1} 0
(D) Rentals
PSPCL Meter Rent MCB CTPT Unit Rental Other Total Rent SGST CGST Total 35T (D) Total Rentals with
Equip. Tax {Rs.)
Rent
469 0 469 4221 42.21 8553 863
(E) Surcharges
Voltage Surcharge Demand Surcharge TOD Surcharge
Admissible Actual Surcharge | Surcharge Excess | Surcharge | Surcharge | Peak Hrs Rate Amount | (E) Total Surcharges
Supply Rate Amount Demand Rate Amount {6 pm- (Rs.)
10pm)
KVAH
1KY 11 KV 4] a ] 750 0 0] 9] 0 0

{F} Rebates
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]Z

Voltage Rebate Single Point Threshold Rebate TOD Rebate
Units Rate HT/EHT Supply Eligible Rate Amount | Non Peak Rate Amount |{F) Total Rebaie (Rs.)
Rebate |Rebate/Night{ joyan Hrs (10
Rebate Rebate pm - 6pm)
KVAH
3306 0 0 Q ¢! 9] 0 1812 1.25 2084 2084
{G) Subsidy
Subsidized KVAH Subsidy Rale Amount (3) Subsidy Amount
{Rs.}
5118 0.63 ) 3240 3240
{H) Open Access Gharges {Applicable to LS Open Access Consumers)
Total PSPCL 0A Cross Subsidy] Additional | Ul Charges | Standby | Whesling | Transmission | SLDC | (H) Total OA Charges
Consumption|{Consumption |Consumption] Charges  {Surcharges Charges | Charges Charges Charges {Rs.}
KvaAH ' '
5118 Q o 0 a 0 0 0 0
{1} Previous Adjustment/Arrears Notice No,;  and Date:
Units Fixed Energy Charges FCA Rentals Surcharge | Rebaiss Taxes Subsidy (1) Net Previous
Charges () ] Adjustments (Rs.)
0 0 0 o] 4] a 0 o 0 0
{J} Sundry Charges/Allowances Notice Ne.; 0 and Date: 1/01/1900
Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy (J) Sundry
Charges ) {) ChargesfAllowances
(Rs)
a 0 0 o 0 0 0 0 0 a
(K} Taxation
Electricity Duty Municipal Tax IDF Cow Cess TCS/TDS (K) Total Tax (Rs.)
14208 ] 4736 0 Extrad 18044
(L) Arrears Notice No.: 0 . and Date: 1/01/4900
SOP Rent ED Municipal Tax IDF (L) Gurrent Fin. year
Arrears Tofal (Rs.)
a 0 0 0 0 a
NET BILL AMOUNT Rs.114220/-
A+B+C+D+E-F-G+H+I+J+K+L One Lakh Fourtean Thousand Two Hundred Twenty Rupses Only
(M} Total Bill Amount
Due Date Due Date Net Amount Payable by due { Late Payment Surcharge | Amount Payable upio 7 | Late Payment Surcharge | Amount Payable afier
Cash/Online {Cheque/Draft date upto 7 days @2% of days of due date aiter 7 days and uplo 15 7 days and upto 15
unpaid amount days @5% of unpaid days after due date
amount
04-JUN- | 04-JUN-21 114220 1904 116124 4760 118980
21
(N) Previous Payment Status
DATE SOP Rent ED Municipal Tax IDF {M} Previous Payment
Total {Rs.)
03-MAY-21 67512 553 13361 a 4454 85880
[©) Consumption History of previous 12 month period
MONTH: - - - - - - - - - - - -
MDI: 156,72 118.26 146 13.68 12.36 0 1} 1] Q "] Q 0
KyH: - - - - - - - - - - - -
KvAH: 5288 4584 4236 4416 5118 4] ] o 0 1} o o
Message(s):

1. Please check & update (if required) ematl ID and mobile number by visiting https:/fcontactregistration.nspclin/ as further bills will be
delivered through emails & SMS only as per CC 1712021 & Public Notice dated 5.5.2021.

2. Payments exceeding Rs.20,000/- shall be accepted in digital mode only w.e.f. 01-07-2021.

3. In case the payment of billed amount is not made by the due date,the power supply shall be lfable for disconnection after expiry of 15 days of the due
date and this may be taken as nofkee under section 56 of the Elactricity Act 2003 read with regulation 32 of the Supply Code, 2014.

4. RS. .00 MAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS. .00 HAS BEEN CHARGED AS INTEREST ON UNPAID AMOUNT.

Powered by O/o CE(IT) PSPCL

Print Date:

06-27-2023 09:31 PM
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H
PUNJAB STATE POWER CORPORATION LIMITED Billing Category
.g%% (Regd. Office P.S.E.B. Head Office, The Mall Patiala-147001,Ph. 1912}, CIN: U407109PB2010SGC033813
i 7 E-mail: 1912@pspcl.in, Website: www.pspclin, GSTIN NO: 03AAFCP5120Q1ZC
Original for Recipient Duplicate for Supplier, Taxable Invoice, Invoice-cum-Bill of Supply LARGE SUPPLY - GENERAL INDUSTRY
Sub Division Division Gircle ) Billing Month Bill Date Bill gum Natice No.
y KHANMNA- SUBURBAN KHANNA KHANNA 6 23-JUN-2021 20210623030427
< 05-JUL- Supply Admissible Valtage Metaring Voltage AIC No.
i |Due Date of Payment 21 Violtage
05-JUL- '
| Payment By Local Cheque can be Made 1KY 1KY 1KY K35LS0100058
i Upto 21
Consumer Name: M!S MUNICIPAL COUNCIL KHANNA . Sanctioned Load(Kw) Date GD{KvVA) | Date
Address: VILL.RASULRA, TEHSIL KHANNA Intensive {Arc Fumance) 0 0
Intensive {Ind, Fur.
| 1GST No: ntensive {Ind, Fur/Others) 0 0
g Connecticn Date: 11-JUN-20 General 450 11-JUN- 50C 11-JUN-
g Mobile No.: 98XXXXX322 20 20
Seasanal 0 0
; Total 450 500
g New Reading Date Qld Reading Date Period Security Consumption Meter |Feeder Code: D123FLO
§ : Security |Fesder Name:
; 22-JUN-21 24-MAY-21 29 590000 30010
Meter Reading Meter Lineg CTR | Meter Ratio | Metering QOverall MMTS Addl. Consumption
§ Multiplier Vultage Multiplier | Correction | Supply
New Old
; . : Units
: MDI 1.85 2.06 1 8 1 1KY 6 1.1
5 KVAH 9961 9318 1 6 1 11KV 6 0 3870
i KwH 6127 5725 1 B 1 11KV [ 0 2412
§ Meter Status Meter Make Last MCO Date CTPT Unit/Make Last 340 Date Total KVAH | Total
é ’ . General KVAH
' PIU
s 9 19364196 PSEB 1{-JUN-20 11,4078 PSEB 11-JUN-20 3870 2412
A) Fixed Charges
; Contract Dermant (L) Actual 80% of {L} KVA(B) AorB Rate per Billing Fixed Charges (A) Fixed Charges
; Demand whichever | KVA/Month | Days (D) =CxRxDx12/365 Amount(Rs.)
: KVA (A) greater (C) '
E KVA
% General PIU General [PIU General PIU General|[PIU | General|PTU General PIU
: 500 0 M1 |0 400 0 400 | 0 185 | O 28 70360.66 0 68712
(B} Energy Charges
Total KVAH Tariff Rate ' Amount (B) Total Ameunt (Rs.)
: General PIU General PIU " General PIU
i 3870 0 6.05 0 23413.5 0 23348
{C) Fuel Cost Adj. Charges *Additional Surcharge {C) FCA + Addl.
3 KVAH Consumption Rate of FCA/KVAH Amount KvVAH Cansumption Rate of FCAKVAH | Amount |  Surcharge (Rs.)
i 3870 9 0o | 3870 0 0 0
' {D) Rentals
i PSPCL Meter Rent MGB CTPT Unit Rental Other Total Rent SGST CGST Total GST (C) Total Rentals with
: Equip. Tax {Rs.)
: Rent
5 463 0 469 42.21 42,21 553 553
3 (E) Surcharges
§ Voltage Surcharge Demand Surcharge TOD Surcharge
i Admissible Actuaj Surcharge Surcharge Excess Surcharge | Surcharge | Peak Hrs Rate Ameunt | (E) Total Surcharges
Supply Rate Amount Demand Rate Amount (6 pm - (Rs.)
' 10pm)
KVAH
1KY 1 KV 0 Q 0 750 Q 702 2 1065 1065
: ({F) Rebates
I
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Voltage Rebate Single Point Threshold Rebate TOD Rebate
Units Rate HT/EHT Supply Eligible Rate Amount | Non Peak Rate Amgunt 1{F) Tatal Rebate (Rs.}
Rebate |Rebate/Night{ oy Hrs (10 ‘
Rebate Rebate pim - Bpm)
KVAH
2442 0 0 0 0 0 0 © 1428 o 386 398
(G} Subsidy
Subsidized KVAH Subsidy Raie Amount {G) Subsidy Amount
{Rs.)
3870 0,95 3660 3660
{H) Open Access Charges {Applicable to LS Open Access Gonsumers)
Total PSPCL OA Cross Subsidy | Additional { Ul Charges | Standby | Whaeling | Transmission{ SLDC | (M) Tolal OA Charges
Consumption;ConsumptioniConsumption| Charges  {Surcharges Charges | Charges Charges Charges (Rs.)
KVAH
387¢ [} 0 0 0 0 0 0 0
(I} Previous Adjustment/Arrears Notice No.:  and Date:
Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy {1} Net Frevious
Charges {*) ) Adjusiments (Rs.)
0 4] 0 o] a 0 0 0 Q 0
(J} Sundry Charges/Allowances Ngtice No.: 0 and Date: 1/01/1900
Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy (J) Sundry
Charges {#) () Charges/Allowances
(Rs.)
8] 0 0 o 0 ] 0 0 il 0
{K) Taxation
Elsctricity Duty Municipal Tax IDF Cow Cess TCSTDS {K} Total Tax (Rs.)
13360 0 4453 0 Extra8 176813
{L} Arrears ~ Notice No.: 0 and Date: 1/01/1300
SOP Rent ED Municipal Tax IDF {L) Current Fin. year
Arrears Total (Rs.)
0 0 8] 0 0 0
NET BILL AMOUNT Rs.107430/-
A+BH+CHDHE-F-GHHHIHIIKIL One Lakh Seven Thousand Four Hundred Thirly Rupess Only
{M) Total Bl Amount
Pue Date Due Daie | Net Amount Payable by due | Late Payment Surcharge | Amount Payable upto 7 | Late Payment Surcharge | Amount Payable after
GashfOnline jCheque/Draft date upto 7 days @2% of days of due date after 7 days and upto 15] 7 days and upio 15
unpaid amount days @5% of unpaid days after due date
amouni
05-JUL- | 05-JuL-21 107430 1791 108221 4478 191908
21 _
{N} Previous Payment Status
DATE S0P Rent ED Municipal Tax IDF (N) Previous Payment
) Total {Rs.)
02-JUN-21 84723 553 14208 o 4736 114220
{0) Consumption Histary of previous 12 month period
MONTH: - - - - - - - - . - - -
MDI: 15.72 118.26 11.46 13.68 12.36 1.1 ¢ 0 0 4] 0 0
KWH: - - - - - - - - - - - -
KVAH: 5298 4584 4235 4416 5118 387 [ 0 a o 0 4]
Messape(s):

1. Please check & update {if required) email 1D and mobile number by visiting https:/contactregistration.pspel.inf/ as further bills will be
delivered through emails & SMS only as per CC 1712021 & Public Notice dated 5.5.2021.

2. Payments exceeding Rs.20,000/- shall be accepted in digital mode only w.e.f. 01-07-2021.

3. In case the payment of billed amount is not made by the due date,the power supply shall be liable for disconnection after expiry of 15 days of the due
date and this may be taken as notice under section 56 of the Electricity Act 2003 read with regulation 32 of the Supply Code, 2014,

4. RS. .00 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS. .00 HAS BEEN GHARGED AS INTEREST ON UNPAID AMOUNT.

Powered by Ofo CE(IT) PSPCL

Print Date;

08-27-2023 09:31 PM
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. PUNJAE STATE POVYER CORPORATION LIMITED Biling Category
G o O o 2o, Watstat spapr i, GSTIN NOF DIAAFCPSIZOOMZE.

: QOriginal :‘1:: l;{ecipienpt Dpu;;li;:ate for Sluppli:r,?ra;calble lnvcice,-Envcice-cum-Bi!I of Supply LARGE SUPPLY - GENERAL INDUSTRY
i Sub Division Division Circle Billing Month Bill Date Bill cum Notice No.
2 KHANNA- SUBURBAN KHANNA KHANNA 7 23-JUL-2021 202%0723030351
§ ’ 02-AUG- Supply Admissible Voitage Metering Voltage A/C No.
Due Date of Payment 21 Voltage
t |Payment By Local Gheque can be Made  02-AUG- [y TRy ey K35LS0100058
. |Upto 21
E Consumer Name: M/S MUNICIPAL COUNCIL KHANNA Sanctioned Load{KW) Date CD{KVA) Date
Address: VILL.RASULRA, TEMSIL KMANNA Intensive {Arc Furnance) 0 0
i
z GST No- Intensive (Ind. Fur/Others) 0 0
| connestion Date: 11-JUN-20 General 450 M-JUN- | 80D | 11-JUN-
i |Mobils No.: 98XXXXX322 20 20
Seasonal 0 0
_ Total 450 500
Mew Reading Date Old Reading Date Period Security Consumption Meter |Feeder Code: D123FLO
| Security |Feeder Name:
‘ 23-JuL-21 22.JUN-21 31 580006 30010
: Meter Reading Meter Line CTR i Meter Ratio | Metering Overall MMTS Addl. Consumption
{ Multiplier Valtage Multiplier | Correction Supply
New Old Units
MDI 47 185 | 1 R 1 11KV 6 282 i
KVAH 17834 9961 1 6 1 11KV <] il 47238 §
i KWH 126156 5127 1 6 1 1KY 6 Q 38928
3 Meter Status Meter Make Last MCO Date CTPT Unit/Make Last §JO Daie Total KVAH | Total
General KVAH
‘ ' PIU
9 19364196 PSEB 11-JUN-20 .11 4075 PSEB T1-JUN-20 47238 38828
[A} Fixed Charges
: Contract Demant (L) Actual 80% of {L) KVA (B) AorB Rate per Billing Fixed Charges (A) Fixed Charges
| Damand whichever | KVA/Month | Days (D) =CxRxDx12/365 Amount(Rs.)
; KA (A) greater {C)
; KVA
2 General PIU General [PIU;  General PIU I General[PIU|General|PIU General PiU
§ 500 0 282 0 400 o] 400 il 185 G 3 75213.12 0 75419
(B} Energy Charges-
; Total KVAH Tariff Rate Amount {B) Total Amount (Rs.)
s General - PIU General PIU General ! PIU ’
47238 0 6.05 0 285789.9 0 . 285780
{C) Fuel Cost Adj. Charges ) *Additional Surcharge {C) FCA + Addl,
i KVAH Consumption Rate of FCA/KVAH Amount KVAM Cansumption Rate of FCA/KVAH | Amount | Surcharge (Rs.)
; 47238 0 0 47238 0 0 o}
{D) Rentals
PSPCL Meter Rent MGCB CTPT Unit Rental Other Total Rent SGST CGST Total GST {D) Tatal Rentals with
§ ) Equip. ) Tax (Rs.)
: Rent :
5 469 0 469 42.21 42,21 5563 553
: (E) Surcharges
E Voltage Surcharge Demand Surcharge C TOD Surcharge
; Admissible Aciual Surcharge Surchargs Excass Surcharge | Surcharge | Peak Hrs Rate Armount | (E) Total Surcharges
Supply Rate Amount Demand Rate Amount (6 pm - {Rs.)
] 10pm)
; KVAH

1KV 11 Kv a Q o] 750 0 0348 2 18696 18696

{F) Rebates
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; Voltage Rebate Singie Point Threshald Rebate TOD Rehate
3 Units Rate HT/EHT Supply Eligible Rate Amount | Non Peak Rate Amount |(F) Total Rebate {Rs.)
! _ Rebate Rebate/Night| oy Hrs (10
‘ Rebate Rebate pm - Bpm)
§ - KVAH
47238 0 0 0] 0 0 0 0. 0 o] 1}
P {G) Subsidy
Subsidized KVAH Subsidy Rata- Amount {5} Subsidy Amount
: o : (Rs.}
f 47238 . Q . 0 ' 0
(H) Open Access Charges {Applicable to LS Open Access Consumers)
Total PSPCL . 0A Cross Subsidy | Additional } Ul Charges | Staridby | Wheeling | Transmission} SLEC |{H) Total OA Charges
Consumption;Consumplion{Consumption] Charges  |Surcharges Charges | Charges Charges Charges {Rs.)
; KVAH .
: 47238 0 0 a 0 0 0 0 0
(I} Previous Adjustment/Arrears Notice No.:  and Date:
: Units Fixed Energy Chargas FCA Rentals Surcharge | Rebates Taxes Subsidy {1} Net Previous
Charges ) -) Adjustments {Rs.)
a 0 0 0 0 0 0 a 0 o
5 {(J} Sundry Charges/Allowances Notice No.: 0 and Date: 1/01/1500
: Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy {J) Sundry
: Charges (+) Q] Charges/Allowances
% {Rs.}
* o] 0 0 ] 0 0 0 1] 0 8]
(K} Taxatian
Electricity Duty Mugicipal Tax IDF . Cow Cess TCS/TDS (K) Total Tax (Rs.}
% 56986 0 189885 0 Exira8 75081
* (L} Arrears Notice No.: 0 and Date: 1/01/1900
% SOP Rent ED Municipal Tax IDF (L) Curreni Fin. year
; Arrears Total {Rs.)
| 0 0 i ‘ 0 0 0
a NET BILL AMOUNT ‘ Rs.456440/
A+BH*C+D+E-F-G+H+1+J+K+L - Four Lakh Fifty Six Thousand Four Hundred Forty Rupess Only
(M) Total Bill Amount ‘

Due Date | DueDate |NetAmountPayable by due {Late Payment Surcharge | Amount Payable upto 7 [ Late Payment Surcharge { Amount Payable after
: Cash/Online {Cheque/Drafi date upto 7 days @2% of - days of due date after 7 days and upto 156{ 7 days and upic 18
: unpaid amount days @5% of unpaid | days after due date
! amount
: 02-AUG- | 02-AUG-21 456440 7607 " 484047 19018 475458

21 ,
{N) Previous Payment Statis
DATE SOP Rent ED Muzleipal Tax IDF {N} Previous Payment
) Total (Rs.}
30-JUN-21 88064 553 13360 0 4453 107430

i (O} Consumption History of previous 12 month periad
. [MONTH: - . - - - - . - - - - -
3 MDI: 15,72 118.26 1146 13.68 12,36 1.1 . 282 0 0 0 0 0
i KWH: - - - - - - - - “ - - -
i IKvAH: 5298 4584 4236 4416 5118 387 47238 0 0 0 0 o}
j Message(s):

1. Please check & update (if required) email ID and mobile number by visiting hitps:/fcontactregistration.pspel.in/ as further bills will be
delivered through emails & SMS only as per CC 1712021 & Public Notice dated 5.5.2021.

2. Payments exceading Rs.20,000/- shall be accepted in digital mede only w.e f. 01-07-2021.

; 3. In case the payment of billed amount is not made by the due date,the power supply shall be liable for disconnection after expiry of 15 days of the due

E date and this may be taken as notice under section 56 of the Electricity Act 2003 read with regulation 32 of the Supply Code, 2014,

; 4. R8. .00 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS. .00 HAS BEEN CHARGED AS INTEREST ON UNPAID AMOUNT.

Powered by Ofo CE(IT) PSPCL Print Date: 06-27-2023 09:32 PM
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e P.S.E.B, Head Office, The Mall Patiala-147001,Ph. 1912), CIN: U40109PB20105GC033813

PUNJAB STATE POWER CORPORATION LIMITED

“_,:% (Regd. Offics
—g] E-mail; 1912@psnpcl.in, Website: www.pspcl.in, GSTIN NO: 03AAFCP5120Q12C

Original for Recipient Duplicate for Supplier, Taxable inveoice, Invoice-cum-Bill of Supply

Billing Category

LARGE SUPPLY - GENERAL INDUSTRY/

Sub Division Division Circle Billing Month Bill Date Bill gum Notice No.
KHANNA- SUBURBAN KHANNA KHANNA ) 8 26-AUG-2021 2020826030041
06-SEP- Supply Admissible Voltage Metering Voltage AJIC No.
Due Date of Payment 21 " Voltage
Payment By Local Cheque can he Made  06-SEP- 1« TV SYELY, K35LS0100058
Upio 21
Consumer Name: M/S MUNICIPAL COUNCIL KHANNA Sanctioned Load{KW} Date CD{KVA} Date
Address: VILL.RASULRA, TEHSIL KHANNA Intensive {Arc Furnance) a 0
ST No.: Intensive {Ind. Fur./Others) 0 0
Connecticn Date: 11-JUN-20 General 450 11-JUN- 500 11-JUN-
Mobile No.: S8XXXXX322 20 20
Seasonal 0 0
Total 450 500
New Reading Date Old Reading Date Pericd Security Consumption Meter |Feeder Code: D123FLO
Security |Feeder Name:
21-AUG-21 23-JUL-21 29 580000 30010
Mseter Raading Meter Line CTR | Meter Ratio | Metering | Overall MMTS Addl. Consumption
Multiplier Voltage Multiplier | Correction Supply
Naw Old Units
MDI 47 47 1 =) 1 1KY 8 28D
KVAH 31155 17834 1 8 1 11 KV 8 0 79926
KwWH 25630 12615 1 8 1 1KY g 78090
Meter Status Meter Make Last MCO Date CTPT Unit/Make Last SJO Date Total KVAH| Total
General KVAH
PIU
9 18364186 PSEB 11-JUN-20 11 4078 PSEB 11-JUN-20 79926 78090
{A) Fixed Charges
Gontract Demant (L) Actual 80% of (L} KVA (B) AorB Rate per Billing Fixed Charges {A} Fixed Charges
Demand whichever | KVA/Month | Days (D) =CxRxDx12/365 Amount(Rs.)
KVA (A) greater (C)
KVA
General PiU General |PIU}]  General FIU General|PIU GeneraI;PIU Genesal PIU
500 0 282 | 0 400 0 400 | 0O 185 ; 0 29 70380.68 0 70554
(B} Energy Charges
Total KVAH Tariff Rate " Amount (B) Total Amount (Rs.)
General PIU " General PIU General FIU
79926 a 6.05 0 483552.3 0 483552
(C) Fuel Cost Adj. Charges *Additional Surcharge {C) FCA + Addl.
KVAH Consumption Rate of FCA/KVAH Amount |  KVAH Consumption Rate of FCA/IKVAH  § Amount | Surcharge (Rs.)
79926 ¢ 0 79926 0 0 0
{D) Rentals
PSPCL Meter Rent MCB CTPT Unit Rental Other Tolal Rent SEST CGST Total GST {D) Total Rentals with
Equip. Tax (Rs.)
Rent
469 0 469 42.21 42,21 533 553
{E) Surcharges
Voltage Surcharge Bemand Surcharge TOD Surcharge
Admigsible Actual Surcharge | Surcharge Excess | Surcharge | Surcharge | Peak Hrs Rate Amount | (E) Tota! Surcharges
Supply Rate Amount Bemand Rate Amcunt (6 pm - {Rs.)
10pm)
KVAH
11 KV 11KV o 0 a 750 -0 13626 2 27252 27252

{F) Rebates
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Voltage Rebate Single Point Threshold Rebate TOD Rebate
Units Rate HT/EHT Supply Eligible Raie Amount | Non Peak Rale Amount {(F) Total Rebate (Rs.}
Rebate |Rebate/Night| o/ah Hrs {10
Rebate Rebate pm - Bpm)
KVAH
79926 0 0 0 0 0 0 0 0 o 0
i {G) Subsidy
Subsidized KVAH Subsidy Rate Amount () Subsidy Amcunt
{Rs.)
79826 0 0 0
{H) Open Access Charges {Applicable to LS Open Access Consumers}
Total PSPCL OA Cross Subsidy | Additional | Ul Charges | Standby | Wheeling | Transmission [ SLDC 3 (H) Total OA Charges
Consumption|Consumption|Consumption] Charges  [Surcharges Charges | Charges Charges Charges (Rs.)
KVAH ’
78926 0 0 0 0 0 0 a 0
{l) Previous Adjustment/Arrears Motice No.:  and Date:
Units Fixed Energy Charges FCA Renlals Surcharge | Rebates Taxes Subsidy (1) Net Pravious
Charges () - Adjustments (Rs.)
0 0 a [ 0 0 0 0 0 a
{) Sundry Charges/Allowances Notice No.: 0 and Date: 1/01/1900
Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy (J) Sundry
Charges +) ) Charges/Allowances
{Rs.}
i} 0 0 0 0 0 0 [l 0 0
(K) Taxation
Electricity Duty Municipal Tax 1DF Cow Cess TCS/TDS (K) Tota! Tax (Rs.)
87204 0 29068 0 Exira8 118272
(L} Arredrs Notice No.: 0 and Date: 1/01/1900
sog Rent ED Municipal Tax IDF (L} Current Fin. year
Arrears Total (Rs.)
-100 0 0 0 0 -100
MET BILL AMOUNT Rs.698090/-
A+B+C+D+E-F-G+H+I+J+K+L Six Lakh Ninety Eighf Thousand Ninely Rupees Only
{M) Total Bill Amount
Due Date Due Date | Net Amount Payable by due | Late Payment Surcharge | Amount Payable upto 7 | Late Payment Surcharge | Amount Payable after
Cash/Online |Cheque/Draft date upto 7 days @2% of days of due date after 7 days and upto 15| 7 days and upto 15
unpaid amount days @5% of unpaid days after due date
ameunt
06-SEP- | 06-5EP-21 698090 11835 709725 29088 727178
21 ,
{N} Previous Payment Status
DATE SOP Rent ED Municipal Tax IDF (N} Previous Payment
Total (Rs.)
02-AUG-21 379906 553 56986 o] 18995 4556440
{Q) Gonsumption History of previous 12 month period
MONTH: - - - - . - - . - - - -
MDI: 15,72 118.26 11.46 13.68 12.3 11.1 282 282 0 0 0 a
KWH: - - - - - - - - - - - -
KVAH: 5298 4584 4236 4418 5118 387 47238 79926 0 g 0 0
Message(s}:

1. Please check & update (if required) email ID and mobile number by visiting https:/fcontactregistration.pspel.inf as further bills will be

delivered through emails & SMS only as per CC 1712021 & Public Notice dated 5.5.2021.
2. Paymentis exceeding Rs.20,000/- shall be aceepted in digital mode only w.e.f. 01-07-2021.

3. In case the payment of billed amcount is not made by the due date,the power supply shall be liable for disconnection after explry of 15 days of the due
date and this may be iaken as notice undar seciion 56 of the Electricity Act 2003 read with regulation 32 of the Supply Code, 2014,
4, RS. .00 HAS BEEN GHARGED AS LATE PAYMENT SURCHARGE, RS. .00 HAS BEEN CHARGED AS INTEREST ON UNPAID AMOUNT.

Powered by O/o CE(ITy PSPCL

Print Date:

06-27-2023 09:33 PM
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PUNJAB STATE POWER GCORPORATION LIMITED

% (Regd. Office P.8.E.B. Head Office, The Mall Patiala-147001,Ph. 1912), CIN: U40108PB20105G0033813
’% -@ E-mail: 1912@psapcl.in, Website: www.pspcl.in, GSTIN NO: 03AAFCP5S120Q1ZC
COriginal for Recipient Duplicate for Supplier, Taxable Invoice, Invoice-cum-Bill of Supply

Billing Category

LARGE SUPPLY - GENERAL INDUSTRY

Sub Division Division Circle Billing Month Bill Date Bill cum Notice No.
KHAMNNA- SUBURBAN KHANNA KHANNA 9 23-SEP-2021 20210923030097
04-OCT- Supply Admissible Voltage Metering Valtage A/C No.
Due Date of Payment 21 Voltage '
PaymBnt By Local Cheque can be Made 04-0OCT- 11 8V 11 KV 1KY K35L.50100058
Upto 21
Consumer Name: M/S MUNICIPAL COUNCIL KHANNA Sanctioned Load(KW) Date CD(KVA) Date
Address: VILL.RASULRA, TEHSIL KHANNA Intensive {Arc Furnance) Q 0
Intensive {Ind. Fur./Others 0 0
GST No,2 . ¢ )
Connection Dats: 11-JUN-20 General 450 11-JUN- | 500 | 11-JUN-
Mobile No.: 98XXXXXX322 20 20
Seasanal 0 0
Total 450 500
New Reading Date Old Reading Date Pericd Security Consumption Meter |Feeder Cods: D123FLC
Securty |Feeder Nama:
21-SEP-21 21-AUG-21 31 580000 30010
Meter Reading Meter Line CTR | Meter Ratio | Metering Overall MMTS Addl, Consumption
Multiplier Voltage Multiplier | Correction Supply
New Old ;
) Units
MDI 49,51 47 1 6 1 11 KV [} 297.08
KvAH 45529 31155 1 6 1 1KV 6 0 86244
KWH 39975 25630 1 6 1 MKV B 0 86070
Meter Status Meter Make Last MCO Datg CTPT Unit¥Make Last SJC Date Total KVAH | Total
General KVAH
PIU
9 19364196 PSEB 11-JUN-20 11 4078 PSER 11-JUN-2C 86244 B6070
(A) Fixed Charges
Coniract Demant (L} Actual 80% of (L) KVA (B} AorB Rate per Billing Fixed Charges {A) Fixad Charges
Demand whichever | KVA/Monih | Days (D) =CxRxDx12/365 Amount(Rs.)
KA (A} greater (C)
KVA
General PIU General |PIU Gengra! Pt General | PIU { General |P1U CGeneral PIL
500 0 29706 | O 400 Q 400 0 i85 |0 3 75213.12 0 75419
(B) Energy Charges
Total KVAH Tariff Rate Amount (B) Total Amount (Rs.)
General Pl General PIL} General FlU
86244 0 6.05 o 5217762 ) 0 521776
(C) Fuel Cost Adj. Charges *Additional Surcharge (C) FCA + Addl.
KvAH Gonsumption Rate of FCA/KVAH Amount KVAH Consumption Rate of FCA/KVAH Amount | Surcharge (Rs.)
86244 0 0 86244 a 0 0
{D} Rentals
PSPCL Meter Rent MCB CTPT Unit Rental Cthar Total Rent 5G8T [scic) Total GST (D) Total Rentals with
Equip. Tax (Rs.)
Rent
469 0 469 42.21 42,21 553 5563
(E) Surcharges
Voltage Surcharge Demand Surcharge TOD Surcharge
Admissibie Actual Surcharge Surcharge Excess Surcharge | Surcharge | Peak Hrs Rate Amaunt | (E) Total Surcharges
Supply Rate Amount Demand Rate Amount (6 pm - (Rs.)
10pm)
KVAH ‘
11 KV 11 KV ¢ o 0 750 0 14622 2 20244 29244

(F) Rebates
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Voltage Rebate Single Point ‘Threshold Rebate TOD Rebate
Units Rate HT/EHT Supply Eligible Rate Amount | Non Peak Rate Amount | (F) Total Rebate (Rs.)
Rebate | Rebate/Night! jo/aH Hrs (10
Rebate Rebate pr - Gpm}
KVAH
86244 0 0 0 0 0 0 0 0 0 [}
(G) Subsidy
Subsidized KVAH Subsidy Rate . Amount {G) Subsidy Amount
(Rs.)
36244 0 0 0
{H) Open Access Charges (Applicahle to LS Open Access Consumers)
Tota! PSPCL DA Cross Subsidy | Additionat | Ul Charges | Standby | Wheeling | Transmission | SLDG  { (H) Total OA Charges
Consumption|Consumption|Consumption| Charges  |Surcharges Charges | Charges Charges Charges (Rs.)
KVAH
86244 0 0 0 0 0 0 1] 0
() Previous Adjustment/Arrears Notice No.:  and Date:
Units Fixed Energy Charges FCA Rentals Surcharge { Rebaies Jaxes Subsidy (I) Met Previous
Charges B! () Adjustments {Rs.)
0 0 0 a 0 0 0 0 0 D
{J) Sundry Charges/Allowances Notice No.: 0 and Date: 1/01/1900
Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy {J} Sundry
Charges {+) ) Charges/Allowances
(Rs.)
0 0 -671999 0 0 0 0 -1190586 0 ~7910585
{K) Taxation ]
Electricity Duty Municipal Tax IDF Cow Cess TCSTDS {K} Total Tax (Rs.)
93066 0 3izz22 0 Extrag 125288
(L) Arrears Notice No.: 0  and Date: 1/01/1900
S0P Rent ED Municipal Tax IDF (L) Current Fin. year
Arreats Total {Rs.)
581260.84 553.42 87204 ) 0 20088 698086.26
NET BILL AMOUNT Rs.699310/-
A+B+C+D+E-F-G+H+I+J+ KL Six Lakh Ninely Nine Thousand Three Hundred Ten Rupees Only
(M) Total Bill Amount
Due Date Due Date | Nei Amount Payable by due | Late Payment Surchargs | Amount Payable upto 7 {Late Payment Surchargs | Amount Payable after
Cash/Online |{Cheque/Draft date upto 7 days @2% of days of dua date after 7 days and upto 15 | 7 days and upto 15
unpaid amount days @5% of unpaid days affer due date
amount
04-QCT- | 04-0CT-21 699310 10848 710158 27120 726430
21
{N) Previous Payment Status
DATE S0P Rent ED Municipal Tax IDF (N) Previous Payment
Total (Rs.)
0 0 0 . G 0 0
{O) Consumption History of previous 12 month period
MONTH: - - - - - - - - - - . -
MDI: 16.72 118.26 11.48 13.68 12,36 11.1 282 2g2 297.06 0 0 0
KWH: - - - - - - - - - - - -
KVAH: 5298 4584 4236 4416 5118 387 47238 79926 86244 o] 0 0
Message(s):

1. Please check & update (if required) email ID and mobile number by visiting https://contactregistration.pspclinf as further bills will be
delivered through emails & SMS only as per CC 1712021 & Public Notice dated 5.5.2021.

2. Payments exceeding Rs.20,000/- shall be ascepted in digital mode only w.e.f. 01-07-2021.

3. In case the payment cf billed amount is not made by the due date,the power supply shall be liable for disconnection after expiry of 15 days of the due
date and this may be taken as notice under secticn 56 of the Electricity Act 2003 read with regulation 32 of the Supply Code, 2014.

4. RS, 29087.50 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS. 10308.00 HAS BEEN CHARGED AS INTEREST ON UNPAID
AMOUNT. ’

Pawered by O/o CE(IT) PSPCL Print Date: 08-27-2023 08:32 PM
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PUNJAB STATE POWER CORPQORATICN LIMITED Billing Category
T@é}%@ (Regd. Office P.5.E.B. Head Office, The Mall Patiala-147001,Ph. 1912}, CIN: U40109PB20105GC033813
: E-mail: 1912@pspclin, Website: www.pspclin, GSTIN NO: 03AAFCP5120Q1ZC
; " . LARGE SUPPLY - GENERAL INDUSTRY
Original for Recipient Duplicate for Supplier, Taxable invoice, Invoice-cum-Bill of Supply
: Sub Division : Civision Circle Billing Month Bill Date Bill gum Notice No.
£ | KHANNA- SUBURBAN KHANNA KHANNA 10 22-0CT-2021 20241022030140
01-NOV- | Supply Admissible Voltage Metering Voltage AIC No.
Due Date of Payment 21 Voltage
i |Payment By Local Cheque can he Made 01-NOV- m HKY 1KY K35LS0100058
Upto 21
Consumer Name: M/S MUNICIPAL COUNCIL KHANNA Sanctioned Load{KW) Date CD({KVA) Date
Addrass: VILLRASULRA TEHSIL KHANNA Intonsive (Arc Furnance) 0 0
GST Nox Intensive {Ind. F.urJOthers) 0 i+
Connection Date: 11-JUN-26 General 450 11-JUN- 500 11-JUN-
Mobile No.: 98XXXXX322 20 20
Seasonal 0 0
Total 450 500
New Reading Date Old Reading Cats Pericd Security Consumption Meter |Feeder Code: D123FLO
. Security |Feeder Name:
18-0OCT-21 21-SEP-21 27 590000 30010
Meter Reading Meter Line GTR | Meter Ratio | Metering Overall MMTS Addl, Consumption
Multiptier Voltage: Multiplier | Correction Supply
New (all:] : b
) Units
MDI 38.42 49.51 1 [¢] 1 MKV g 230.52
KVAH 57243 45528 1 5] 1 1KY il G 70284
KWH 51667 39975 | 1 B 1 1KY o o 70152
Meter Status Meter Make Last MCO Date CTPT UnitfMake Last SJO Date Total KVAH] Total
: General | KVAH
PIU
919354196 PSEB 11-JUN-20 111 4078 PSEB 11-JUN-20 70284 701582
{A) Fixed Charges
H Contfract Demant (L) Actual 80% of (L) KVA (B) AorB Rate per Billing Fixed Chargss {A} Fixed Charges
) Demand whichever | KVA/Month | Days (D) =CxRxDx12/365 Amount(Rs.)
KVA (A) greater (C)
. KvA
General PIU Geneta! [PIU|  General PIU General |PIU | General |P1U General PIU
: 500 0 23052 | 0 400 1] 400 0 86 {0 27 65508.2 0 65688
{B) Energy Charges
i
: Total KVAH Tariff Rate . Amount (B) Total Amount (Rs.}
General PIU General PIU General PIU
70234 0 6.05 0 425218.2 0 425218
(C) Fuel Cost Adj. Charges *Additional Surcharge (C) FCA + Addl.
] KVAH Consumption Rats of FCA/KVAH Amount |  KVAH Consumption Rate of FCA/KVAH | Amount |  Surcharge (Rs.)
70284 0 0 ' 70284 0 a 0
é (D} Rentals
§ PSPCL Meter Rent MCB CTPT Unit Rental Other Total Rent SGST CGST Total GST (D) Total Rentals with
; Equip. Tax (Rs.)
Rent
469 0 458 42,21 42.21 553 553
i (E) Surcharges
§ Voltage Surcharge Demand Surcharge TOD Surcharge
; Admissible Actual Surcharge | Surcharge Excess | Surcharge | Surcharge | Peak Hrs Rate Amount { (E) Total Surcharges
; Supply Rate Amount Demand Rate Amaunt {5 pm - . (Rs.)
16pm)
i : KVAH
H
H 1KY MRV 0 0 0 750 0 10494 o 6596 6996
§ (F) Rebates
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1. Please check & update (if required) email ID and mobile number by visiting https /icontactregistration.pspel.in/ as further bills will be

- delivered through emails & SMS only as per CG 1712021 & Public Notice dated §.5.2021.
2. Payments exceeding Rs.20,000/- shall he accepted in digital mods only w.e.f. 01-07-2021.

3. In case the payment of billed amouni is not made by the due date,the power supply shall be liable for disconnection after expiry of 15 days of the dus
date and this may be taken as notice under section 56.of the Eleciricity Act 2003 read with regulation 32 of the Supply Cods, 2014,
4. RS. 27120.00 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS, 10896.00 HAS BEEN CHARGED AS INTEREST ON UNPAID

AMOUNT,

§ Voltage Rebate Single Point Threshold Rebate TOD Rebate
! Units Rate HT/EHT Supply Eligible Rate Amount | Non Peak Rate Amount {(F) Total Rebate (Rs.)
; Rebate |RebatelNight! joay Hrs {10
Rebate Rebaie pm - 6pm)
KVAH )
43674 0 0 . 0 0 ] 0 26610 1.25 21111 21111
{5} Subsidy
Subsidized KvAH Subsidy Rate Armoust (G) Subsidy Arount
{Rs.}
Y0284 0 0 0
: {H) Open Access Charges (Applicable to LS Open Access Consumers)
Total PSPCL 0A Cross Subsidy | Additional | Ul Charges | Standby | Wheeling | Transmission| SLDC {{H) Total CA Charges
ConsumptionjConsumpiionjConsumption| Charges  |Surcharges Charges | Charges Charges Charges {Rs.)
KVAH ]
i 70284 ¢ 0 a i G 0 ] [
a (I} Previous Adjustment/Arrears Notice No.:  and Date:
i Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy (1) Net Previous
Charges ) {#) () Adjustments (Rs.)
i 0 0 0 0 0 0 0 0 0 g
§ (J} Sundry Charges/Allowances Notice No.: 0 and Date: 1/01/1900
% Unifs Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy {J) Sundry
Charges =) {-) Charges/Allowances
(Rs.)
o] 0 -576308 0 0 0 0 -122504 0 -699310
{K} Taxation
Electriclty Duty Municipal Tax IDF Cow Cess TCSTDS {IK) Total Tax (Rs.)
71518 [H 23840 0 0 95359
{L} Arrears Notice No.: 0 and Date: 1/01/1900
S0P Rent EC Municipal Tax IDF (L} Current Fin. year
: Arrears Total (Rs.)
575606.34 1106.84 91878 0 30626 699367.18
NET BILL AMOUNT Rs.610720/-
A+B+C+D+E-F-GHH+I+J+K+L Six Lakh Ten Thousand Seven Hudred Twenly Rupees Only
(M) Total Bill Amount
Due Date Due Date { Net Amount Payable by due § Late Payment Surcharge | Amount Payable upto 7 | Late Payment Surcharge { Amount Payabls after
Cash/Online {Cheque/Draft date upto 7 days @2% of days of due date after 7 days and upte 151 7 days and upto 15
unpaid amount days @5% of urpaid days after due date
amount
01-NOV- | 01-NOV-21 610720 8980 619700 22450 623170
o2
| (N} Previous Payment Status
DATE SQpP Rent ED ’ Municipal Tax IDF {N) Previous Payment
Total (Rs.)
{ 0 0 0 0 0 0
% (O) Consumption History of previous 12 month period
: IMONTH: - - - - . . - - - - - -
MDI: 15.72 118.26 11.46 13.68 12.36 1.1 282 282 297.06 230,52 0 0
KWH: - - - - - - - - - - - -
KVAH: 52498 4584 4236 4416 5118 387 47238 79926 86244 70284 0 0
Message(s):

Powered by Ofo CE(IT) PSPCL

Print Date:

06-27-2023 08:32 PM
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PUNJAB STATE POWER CORPORATION LIMITED

Billing Category

’% {Regd. Cifice P.5.E.B. Head Office, The Mall Patigla-147001,Ph. 1912), GIN: U40108PB20105GC033813
-mail: in, ite: www, .in, O: 03AAFCP5120Q1ZC
ﬁ, '  E-mall 1912@pspclin, Websits: wiw.pspl.in. GSTIN NO: 03AAFGP$120Q1 LARGE SUPPLY - GENERAL INDUSTRY
Original for Recipient Duplicate for Supplier, TaXable invoice, Invoice-cum:Bill of Supply
Sub Division Division Circle Billing bonth Bill Date Bill cum Motice No.
KHAMNNA- SUBURBAN KHANNA KHANNA 1 24-NCv-2021 20211124030115
06-DEC- Supply Admissible Voltage Metering Voltage AlC Nd_
Due Date of Payment 24 Voltage
Payment By Local Cheque can be Made  (06-DEC- ™ 7y TRY Ky K35L50100058
Upte 21
Consumer Name: M5 MUNICIEAL COUNCIL KHANNA Sanctioned Load{(Kw) Date CD{KVA) Date
Addrass: VILL.RASULRA, TEHSIL KHANNA Intensive {Arc Furhance) a 0
GST Mo Intensive (Ind. Fur./Others) o] 0
Connexction Date: 11-JUN-20 General 450 TSUN-| 500 | 11-JUN-
Mobile No.: 88)000KX322 20 20
Seascnal o] G
Total ] 450 500
New Reading Date Old Reading Date Period Security Consumpiicn Meter |Feeder Code: D123FL.0
Security JFeedsr Nama:
22-NOV-21 18-0CT-21 35 590000 30010
Meter Reading Meter Line CTR | Meler Ratio | Metering Overall MMTS Addl. Consumptian
Mulfiplier Voliage Multiplier ¢ Correction Supply
New Old )
Units
MDI 36.03 38.42 1 6 1 1M1 KV B 216.18
KVAH 73552 57243 1 3] -1 11 KV B 0 97854
KWH 67841 51667 1 2] 1 1KY 3] ¥ 97644
Meter Status Meter Make Last MCO Date CTPT UnitiMake Last 8JO Date Total KVAH{ Total
General KVAH
PIU
9 19364196 PSEB 11-JUN-20 " 11 4078 PSEB 13-JUN-20 975854 97644
A) Fixed Charges
Contract Demant (L} Actual 50% of (L) KVA (B) AorB Rate per Billing Fixed Charges (A) Fixed Chargss
Demand whichever | KVA/Month | Days (D) =CxRxDx12/365 Amouni{Rs.}
KA (A) greater (C)
KvA. .|
General PIU General |PIU]  General PIU General|PIU General[P[U Gengral PIU
500 G 21618 0 400 0 400 o | 185 f 0 35 B4818.03 a 85150
{B) Energy Charges
Total KVAH Tariff Rate Amount (B} Total Amount (Rs.)
General PIU General 1] General FIU
97864 0 6.05 a - 5B2018.¥ 0 592017
(C} Fuel Cost Adj, Charges *Additional Surcharge (C) FCA + Addl.
KVAH Consumption Rate of FGAKVAH Amaunt KVAH Conaumption Rate of FCAKVAH | Amount | Surcharge (Rs.) | |
97854 0 0 97854 0 i} 0 :
. (D) Rentals
PSPCL Meter Rent MCB CTPT Unit Rental Other Total Rent SES8T CGST Total GST (D) Total Rentals with
Equip. ) Tax {Rs.)
Rent
469 0 469 42.21 42,21 553 553
(E)} Surcharges
Voltage Surcharge Demand Surcharge TOD Surcharge
Admissible Actual Surcharge | Surcharge Excess | Surcharge | Surcharge | Peak Hrs Rate Amount | (E) Total Surcharges
Supply Rate Amaunt Demand Rate Amount (6 pm - (Rs.)
10pm) :
KVAH
"RV 11KV 0 v] 0 750 0 0 a 0 0

{F) Rebates
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Voltage Rebate Single Point Threshold Rehate TOD Rebate
Units Rate HT/EHT Supply Eligible Rale Amount |NonPeak]  Rate Amount | (F) Total Rebate (Rs.)
Rebate |Rebate/Night| jomp- Hrs {10
Rebate Rebate pm - Gpm)
] KVAH
55874 0 o 0 0 0 .0‘ 32280 1.25 38413 38413
(G) Subsidy
Subsidized KVAH Subsidy Rate Amount {G} Subsidy Amount
{Rs.)
97854 0 0 0
{H) Open Access Charges (Applicable to 1.8 Open Access Consumers)
Total PSPCL CA Cross Subsidy| Additional | Ul Charges | Standby | Whesling | Transmission | SLDC | {H) Total OA Charges
Gonsumption|{ConsumptionjConsumption; Charges  |Surcharges Charges | Charges Charges Charges (Rs.)
KVAH ]
97854 0 0 0 Q 0 0 Q 0
(1} Previous Adjustment/Arrears Notice No.: and Date:
Units Fixed Energy Charges FCA Rentals Surcharga | Rebates Taxes Subsidy (1} Net Previcus
Charges +) -} Adfustments (Rs.)
¢] 0 o 0 0 0 1} 0 0 0
{J) Sundry Charges/Allowances Notice No.: 0 and Date: 1/01/1900
Units Fixed Energy Charges FCA Rentais Surcharge | Rebates Taxes Subsidy {J) Sundry
Charges (+) ] Charges/Allowances
- ] (Rs.)
0 4] [¢] ¢ Q 0 0 0 0 0
(K} Taxation
Electricity Duiy Municipal Tax IDF Cow Cess TCS/TDS (K) Total Tax (Rs.)
95813 0 31938 0 0 127754
(L} Arrears Natice No.: 0 and Date; 1/01/1900
SQP Rent ED Municipal Tax IDF (L) Curreni Fin, year
Arrears Total {(Rs.)
~100 ] Q Q 0 -100
NET BILL AMOUNT Rs.768960/-
A+B+C+D+E-F-G+H+[+J+K+L Seven Lakh Sixty Six Thousand Nine Hundred Sixly Rupees Only
(M) Total Bill Amount
Due Date Due Date | Net Amount Payable by due | Late Payment Surcharge [ Amount Payable upto 7 | Late Payment Surcharge { Amount Payabls after
Cash/Online {Cheque/Draft date upta 7 days @2% of days of due date after 7 days and upto 18§ 7 days and upto 15
unpaid amount days @5% of unpaid days after due date
amaunt
06-DEC- | 06-DEC-21 766950 15337 782207 38343 803303
21
(N} Previous Payment Status
DATE SCP Rent ED Municipal Tax IDF {N) Previous Payment
. Total (Rs.)
29-0CT-21 513701 1660 71519 Q 23840 510720
{0) Censumption History of previous 12 month periad
MONTH: - - - - - - - - - - - -
MDI: 15.72 118.26 11.46 13.68 12.36 11.1 282 282 297.06 230.52 216.18 0
KWH: - - - - - - - - - u - -
KVAH: 5288 4584 4236 4416 5118 387 47238 79926 86244 70284 97854 0
Massage(s):

1. Please check & update (if required) email ID and mobile number by visiting hitps:/icontactregistration.pspcl.in/ as further bills will be

delivered through emails & SMS only as per CC 1712021 & Public Notfice dated 5.5.2021.
2. Payments exceeding Rs.20,000/- shall be accepted in digital mode only w.6.f. 01-07-2021,

3. In case the payment of billed amount is not made by the due date,the powsr supply shall be liable for disconnection after expiry of 15 days of the due
daie and this may be aken as notice under section 56 of the Electricity Act 2003 read with regulation 32 of the Supply Code, 2014.
4. RS, .00 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS. .00 HAS BEEN CHARGED AS INTEREST ON UNPAID AMOUNT.

Powersd by O/ CE{IT) PSPCL

Print Date:

06-27-2023 09:32 PM
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PUNJAB STATE POWER CORPORATION LIMITED ' : Billing Category
.%5‘: (Regd. Office P.5.E.B. Head Office, The Mall Patiala-147001,Ph. 1912), CIN: U40108PB2010SGC033813
E-mail: 1912@pspol.in, Website: www.pspcl.in, GSTIN NO: 03AAFCPS120Q1ZC
- . RGE SUPPLY - GENERAL INDUSTRY|
Original for Recipient Duplicate for Supplier, Taxable invoice, Invoice-cum-Bill of Supply LA
i Sub Division Division Circle Billing Month Bill Date Bill cum Notice No.
KHANNA- SUBURBAN KBANNA KHANNA 12 27-DEC-2022 20221227030039
i 06-JAN- Supply Admissible Voliage Metering Voltage A/C No.
i :Due Date of Payment Voltage
i 23 :
Payment By Local Cheque can be Made  06-JAN- |15 TRV Y K35LS0100058
Upto 23
Consumer Name: M/S MUNIGIPAL COUNCIL KHANNA Sanctioned Load(KW) Date CD{KVA) | Date
Address: VILL.RASULRA, TEHSIL KHANNA Intsnsive {Arc Furnance) Q 0
g ST Mo Intensive (Ind. Fur./Others) 0 0
{ |Connection Date: 11-JUN-20 General 450 M-JUN- | 500 | 11-JUN-
Moblle No.: SBXXXXX322 . 20 20
Seasanal Q 0
Total 450 500
New Reading Date Old Reading Date Pericd Security Consumption Meter |Feeder Code: D123FLO
Security |Feeder Nams:
21-DEC-22 22-NOV-22 29 590000 30010
Meter Reading Meter Line CTR | Meter Ratio |. Metering Overall MMTS Addl. Consumption
Multiptier Voltage Multipiier | Correction Suppiy
New Old .
Units
MD] 32.38 32.38 1 3] 1 1KY 8 184.28
KVAH 276209 263536 1 6 1 11RY 6 0 76038
KwH 269471 256875 1 8 1 11 KV 5} 0 75576
! Meter Status Meter Make Last MCC Date CTPT Unit/Make Last SJO Date Total KVAH| Total
! General | KVAH
: PIU
9 19364186 PSEB 11-JUN-20 11 4078 PSEB 11-JUN-20 76038 75576
(A) Fixed Charges
Contract Demant {L) Actual 80% of (L) KVA {B) AarB Rate per Billing Fixed Charges (A) Fixed Charges
BDemand whichever | KVA/Month | Days {D) =CxRxDx12/365 Amouni{Rs.}
KVA{A) greater (C)
KVA
General PIU General |[PIU]  General PIU General [PIU | General|[PIU General PIU
500 0 194,28 [ O 400 0 400 |0 185 [0 29 70360.66 ] 70554
¢ (B) Energy Charges
Total KVAH Tariff Rate Amount (B) Total Amount {Rs.)
General PIU General PU General PIU
78038 0 6,05 ] 460029.2 0 460030
{C) Fuel Cost Ad]. Charges *Additional Surcharge {C) FCA + Addl.
KVAH Consumpiion Rate of FCAKVAH | Amount |  KVAH Consumption Rate of FCAKVAH | Amcint | Surcharge (Rs.)
76038 0 i} 76038 0 0 0
{D} Rentals
PSPCL Metsr Rent MCB CTPT Unit Rental Other Total Rent 8GST CGST Total GST {D) Total Renials with
Equip. Tax (Rs.)
Rent
; 469 0 469 42.21 42.21 553 553
(E) Surcharges
Voltage Surcharge Demand Surcharge TOD Surcharge
Admissthle Actual Surcharge Surcharga Excess Surcharge | Surcharge | Peak Hrs Rate Amount | {E) Total Surcharges
Supply Rate Amcunt Demand Rate Amourit (6 pm - (Rs.)
10pm)
KvaH
1KV 11 KV 0 0 0 750 4] 0 0 0 0
i (F} Rebates
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Voltage Rebate Single Point Threshold Rebate TOD Rebate
Units Rate HT/EKT Supply Eiigible Raie Amount | Non Peak Rate Amount | (F) Tetal Rebate (Rs.)
Rebate |Rebate/Night | jo/p Hrs (10
Rebate Rebate pm - Bpm)
L KVAH
57942 0 0 0 0 0 0 18096 1.25 21534 21534
(G} Subsidy
Subsidized KVAH Subsidy Raie Amount {G) Subsidy Amount
{Rs.}
76038 0 0 0
(H) Open Access Charges {Applicable to LS Open Access Consumers)
Total PSPCL OA Cross Subsidy | Additional ; Ui Charges | Standby | Wheeling | Transmission | 8LDC | (M) Total OA Charges
ConsumptionjConsumptionjCansumption| Charges  {Surcharges{ - Charges | Charges Charges Charges {Rs.}
KVAH
76038 0 0 0 0 0 0 0 0
() Previous Adjﬁstmenthrrears Notice No.:  and Date:
Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy (1) Net Previous
Charges {+ {-) Adjustments (Rs.)
0 0 0 0 0 0 0 0 0 0
(1) SBundry Charges/Allowances Notice No.: 0 and Date: 1/01/1900 )
Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy (J) Sundry
Charges ' {#) (- Charges/Allawances
(Rs.)
] 0 0 0 0 i} 0 0 0 0
{K} Taxation
Electricity Duty Municipal Tax IDF Cow Cess TCS/TDS {K) Total Tax (Rs.)
76358 0 25453 0 0 101811
(L) Arrears Notice No.: 0 and Date: 1/01/1900
80P Rent ED Municipal “fax IbF {L} Current Fin. year
Arrears Total (Rs.)
743536.64 653.42 98164 o 32721 B74975.08
NET BILL AMOUNT Rs.1543920/-
A+B+C+D+E-F-G+H+I+J+K +_L Fifteen Lakh Forfy Three Thousand Nina Hundred Tweniy Rupsees Only
(M) Total Bill Amount
Due Date Due Date  { Net Amount Payabls by due ] Late Payment Surcharge | Amount Payable upto 7 | Lates Payment Surcharge { Amount Payable after
Cash/Online jCheque/Draft date upto 7 days @2% of _ days of due date after 7 days and upto 15§ 7 days and upio 15
unpaid amount days @5% of unpaid days after due date
amount
06-JAN~ | UB-JAN-23 1543920 12227 1556147 30568 1574488
23
(N) Previous Payment Status
DATE S0P Rent ED " Municipal Tax IDF (N} Previous Payment
Totai {Rs.)
0 0 0 0 0 0
{0} Consumption History of previous 12 month period
MONTH: - - - - - - . - - B . -
MDI: 250.5 208.68 240.66 275.22 201.86 201.96 183.92 193.92 214.38 222.84 194.28 184.28
KWH: - - - - - “ - - - - - -
KVAH: B5248 93888 88266 9009 8711 104934 9282 113676 98556 100998 76038
82068
IMessage(s):

1, Please check & update {if required) email ID and mobile number by visiting https:ficontactregistration.pspclin/ as further bills will be
delivered through emails & SMS only as per CC 1712021 & Public Notice dated 5.5.2021,

2. Payments exceeding Rs.20,000/- shall be aceepted in digital mode only w.e.f. 01-07-2021.

3. In case the payment of billed amount is not made by the due date,the pawer supply shall be lizhle for disconnection after expiry of 15 days of the due
date and this may be taken as notice under section 56 of the Eleciricity Act 2003 read with regulation 32 of the Supply Code, 2014.

4. RS. 43745.00 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS. 13781.00 HAS BEEN CHARGED AS INTEREST ON UNPAID
AMOUNT.

FPowered by Ofa CE(IT) PSPCL

Print Date:

08-27-2023 09:37 PM




378

A1

b
{pgBillPay.aspx)

PSPCL

G
{(pgBillPay.aspx)

¥4 Print Bilf

ice P.5.E.B. Head Office, The Mall Patiala-147001,Ph. 1912}, CIN: U40109PB20108GG033813

PUNJAE STATE POWER CORPORATION LIMITER

‘%@ {Regd. Offic
@]f E-malil: 1812@pspcl.in, Website: www.pspcl.in, GSTIN NO: 03AAFCP5120Q1ZC

Original for Recipient Duplicate for Supplier, Taxable Invoice, Invoice-cum-Bill of Supply

Biliing Categery

LARGE SUPPLY - GENERAL INDUSTRY

Suk Division Division Circle Billing Month Bill Date Bill cum Natice No.
KHANNA- SUBURBAN KHANNA KHANNA 1 24-JAN-2023 20230124030245
03-FEB- Supply Admissible Voltage Matering Voltage A/C No.
Due Date of Payment Voltage
23
Payment By Local Cheque can be Made  03-FEB- TRY RY 1KY K35LS0100058
Upto 23
Coensumer Name: M/S MUNICIPAL COUNCIL KHAMNA Sanctioned Load(KW) Date CD(KVA) Date
Address: VILL.RASULRA, TEHSIL KHANNA Intensive (Are Furnance) 0 i}
Intensive (Ind. Fur./Oth D 0
GST No.: ntensive (Ind. Fur. ers)
Connaction Date: 11-JUN-20 General 450 11-JUN- 500 11-JUN-
Mobiie No.: 98XXXXX322 20 20
Seasonal 1] 0
Total 450 500
Mew Reading Date Cld Reading Date Period Saecurity Consumption Meter JFaedsr Code: D123FLO
Security jFeeder Name:
20-JAN-23 21-DEC-22 30 590000 30010
Meter Reading Meter Line CTR | Meter Ratio | Metering Crverall MMTS Addl. Consumption
Multiplier Vollage | Multiplier } Correction Supply
New Old i
) Lnits
MDI 34.39 32.38 1 6 1 1KV 6 206.34
KvAaH 280097 276208 1 6 1 MRV 6 0 83328
KWH 283278 269471 1 6 1 11 KV 6 8] 82842
Meter Status Mater Make Last MCO Date CTPT Unit/Make Last 3JC Date Total KVAH | Total
General KvAaH
PiU
9 19364196 PSEB 11-JUN-20 11 4078 PSEB 11-JUN-20 83328 82842
{A) Fixed Charges
Contfract Demant (L} Actual 80% of {L) KVA (B} AorB Rate per Billing Fixed Charges {A)} Fixed Charges
Dsmand whichever | KVA/Month | Days (D) =CxRxDx12/365 Amount{Rs.)
KVA (A) greater (C)
KvA
General PIU Genersal |PIU|  General PiU General |PIU | General{PIU General PiU
500 0 20634 | O 400 0 400 0 85 10 30 72756.89 0 72968
(B) Energy Chargés
Total KVAH Tariff Rate Amount {B} Total Amount (Rs.}
General PIU General PIU General PIU
83328 0 6.05 0 5041344 0 504134
{C) Fust Cost Adj. Charges *Additional Surcharge (C) FCA + Addl.
KVAH Consumption Rate of FCA/KVAH Amount KVAH Consumption Rate of FCAIKVAH | Amount |  Surcharge (Rs.)
53328 0 0 83328 1} 0 0
{D} Rentals
PSPCL Meter Rent MCEB CTPT Unit Rental Other Total Rent SGST CGST Total GST (D) Total Rentals with
Equip. Tax (Rs.)
Rent
1264 D 1264 113.76 113.76 1492 1462
(E} Surcharges
Voltage Surcharge Dernand Surcharge TOR Surcharge
Admissible Actual Surcharge | Surcharge Excess | Surcharge | Surcharge | PeakHrs Rate Amount | {E) Total Surcharges
Supply Rate Amount Demand Rate Amount (6 pm - {Rs.}
10pm)
KvAH
1KY MRV 0 0 a 750 a 0 0 0 o]

(F) Rebates
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E Voltage Rebate Single Paint Threshold Rebate TCD Rebate
E Units Rafe HT/EHT Supply Eligible Rate Amount | Non Peak Rale Amaunt {(F) Total Rebate (Rs.)
Rebate {Rebate/Night] o/ay ‘ Hrs (10
‘ Rebate Rebate pm - Bpm)
| KVAR
‘ 60456 0 0 0 0 0 0 22872 1.25 27218 27218
(G} Subsidy .
Subsidized KVAH Subsidy Rate Amount (G) Subsidy Amouni
. ' {Rs.)
83328 0 _ 0 0
(H) Open Access Gharges (Applicable to LS Open Access Consumers) .
: Total PSPCL CA Cross Subsidy | Additional | Ul Charges | Standby | Wheeling | Transmission} SLDC | (H) Total QA Charges
Consumption{ConsumplioniConsumption| Charges  |Surcharges Charges | Charges Charges Charges {Rs.)
KVAH
83328 v} 0 0 0 0 0 0 0
! (I} Previous AdjustmentfAmrears Notice No.:  and Date:
; Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy {F) Net Previous
: Charges (+ {-) Adjustments (Rs.)
0 o] ] 1 0 0 0 0 0 0
(J} Sundry Charges/Allowances Notice No.; 0 and Date: 110111800
Units Fixed Energy Charges FCA Rentals Surcherge | Rebates Taxes Subsidy (J) Sundry
% Charges : *} Q] Charges/Allowances
% _ (Rs.)
i 0 0 D 0 0 0 0 0 0 0
i {K) Taxation
Electricity Duty Municipal Tax IbF Cow Cess TC8/TDS (K) Total Tax (Rs.}
82485 I} 27495 0 0 109980
(L) Arrears Notice No.: 0 and Date: 1/01/1900 ]
S0P Rent ED Municipal Tax IDF (L) Current Fin, year
Arrears Total (Rs.)
1310112.64 1106.84 174522 ) 0 58174 1543915.48
NET BILL AMOUNT . Rs.2259470/-
: A+BHCH+D+E-F-G+HHI+J+K+L Twehty Two Lakh Fiffy Nine Thousand Four Hundred Seventy Rupees Only
(M) Total Bill Amount
: Due Date Due Date | Met Amount Payable by due | Late Payment Surcharge | Amount Payable upto 7 | Late Payment Surcharge | Amount Payable after
Cash/Online {Cheque/Draft date upto 7 days @2% of days of due date after 7 days and upto 15 7 days and upto 15
: unpaid amount days @5% of unpaid days after due date
. amount
03-FEB- | 03-FEB-23 2259470 13223 2272693 33058 2292528
23
(N) Previous Payment Status
DATE S0P Rent ED Municipal Tax IDF (M) Previous Payment
“Total {Rs.}
0 0 0 .0 0 i
(O) Consumption Histary of previous 12 month period
MONTH: - - - - - - - - - - - -
MBI: 206.34 0 0 0 0 0 0 0 0 1 0 0
KWH: - - - - - - - - - - - -
KVAH: o] 0 0 0 0 0 0 0 0 0 0
83328
Message(s):

1. Please check & update (if required) email ID and meobile number by visiting https://contactregistration.pspcl.inf as further bills will be

" delivered through emails & SMS only as per CC 1712021 & Public Notice dated 5.5.2021.

2. Payments exceeding Rs.20,000/- shall be accepted in digital made only w.e.f. 01-07-2021.

3 3. In case the payment of billed amount is not made by the due date,the power supply shall be liable for disconnection after expiry of 15 days of the dus
date and this may be taksn as notice under section 56 of the Electricity Act 2003 read with regulation 32 of the Supply Code, 2014.

4. RS. 30567.50 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS. 23617.00 HAS BEEN CHARGED AS INTEREST ON UNPAID
AMOUNT.

Powered by O/o CE{IT) PSPCL Print Date: 06-27-2023 09:37 PM
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PUNJAB STATE POWER CORPORATION LIMITED

(Regd. Office F.8.E.B. Head Office, The Mall Patiala-147001,Ph. 1912), CIN: U40109PB20103GC033813
E-mail: 1912@pspcel.in, Websits: www.pspclin, GSTIN NO: 03AAFCP5120Q12C
Original for Recipient Duplicate for Supplier, Taxable Invoice, Invoice-cum-Bill of _Supply

Billing Category

LARGE SUPPLY - GENERAL INDUSTRY/

Sub Division Divlsion Circle Billing Month Bill Bate Bilt cum Notice No.
KHANNA- SUBURBAN KHANNA KHANNA 2 23-FEB-2023 20230223030165
06-MAR- Supply Admissible Voltage Metering Voltage AJC No.
Due Date of Payment 23 Voltage
Payment By Local Cheque can be Made 06-MAR- Ry RY 1KY K35LS0100058
Upto 23
Consumer Name: M/S MUNICIFAL COUNGCIL KHANNA, Sanctioned Load{KW) Date CD{KVA) Date
Address: VILL.RASULRA TEHSIL KHANNA Intensive (Arc Furnance) i} 0
intensive {Ind. Fur./Others) a 0
GST No- 1-JUN 500 11-JUN.
Connection Date: 1-JUN-20 General 480 o '2 :
Mobile No.: 98X30XXX322 20 0
Seasonal o] 0
Total 450 500
New Reading Date Old Reading Date Period Security Consumption Meter |Feeder Code: D123FLO
Security {Feeder Name:
20-FEB-23 20-JAN-23 31 580000 30010 )
Meter Reading Meter Line CTR § Meter Ratio | Metering Overall MMTS Add. Consumption
Multiplier . Voltage | Muliiplier | Correction | Supply
New old
Units
MDI 33.81 34,32 1 B 1 11KV B 202.88
KVAH 305676 290087 1 6 1 11 KV B 93474
KWH 298780 283278 1 6 1 1KY 53 23012
Meter Status Meter Make Last MCO Date CTPT Unit/Make Last $JO Date Total KVAH [ Total
General | KVAH
PIU
9 19364196 PSEB 11-JUN-20 11 4078 PSEB 11-JUN-20 93474 93012
(A} Fixed Charges
Cantract Demant {L} Actual 80% of (L) KVA {B) AorB Rate per Billing Fixed Charges (A) Fixed Charges
Demand whichever | K\MA/Month | Days {D) =CxRxDx12/365 Amount{Rs.}
KVA [A) greater {G)
KVA
General PIU General |PIU|  General PIU General|PIU | General|PIU General PIU
500 o] 202.86 | 0 400 0 400 1] 185 0 31 75213.12 0 75419
{B) Energy Charges
Total KVAH Tariff Rate ’ Amount (B) Total Amount (Rs.)
General PIL General PIU General PiU
93474 1] 5.05 o] 0685517.7 0 b65518
{C) Fuel Cost Adj. Charges *Additional Surcharge (C) FCA -+ Addl.
KVAH Consumption Rate of FCAKVAM Amount KVAH Consumption Rats of FCA/KVAH | Amount | Surcharge (Rs.)
93474 0 Q 93474 0 0 1}
(D) Rentals
PSPCL Meter Rent MGCB CTPT Unit Rental Other Total Rent 3GST CGST Tota] GST (D} Total Rentals with
Equip. Tax (Rs.)
Rent
1264 0 1264 113.76 113.76 1492 1492
{E} Surcharges
Valtage Surcharge Demand Surcharge TOD Surcharge
Admissible Actual Burcharge Surcharge Excess Surcharge | Surcharge | Peak Hrs Rate Amount | (E) Total Surcharges
Supply Rate Amount Demand Rate Amount (6 pm - (Rs.)
10pm)
KVAH
1KY HRY 0 0 o 750 1} 0 0 0 0

{F) Rebates
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Voltage Rebate Single Point Threshold Rebate TOD Rebate
Units Rate HT/EHT Supply Eligible Rate Amount |NonPeak| Rate Amount | (F) Tota! Rebate (Rs.)
Rebate | Rebate/Night | ouapy Hrs (10
Rebate Rebate pm - Bpim)
KVAH
67074 0 Q 0 [t} 0 a 26400 1.25 31416 31416
{G} Subsidy
Subsidized KVAH Subsidy Rate Amount (G) Subsidy Amount
(Rs.)
83474 0 0 0
(H) Open Access Charges (Applicable to LS Open Access Consumers}
Total PSPCL 0OA Cross Subsidy | Additional { Ul Charges | Standby | Wheeling | Transmission | SLDC | {H) Total OA Charges
Censumpiion|Consumption|Consumption|  Charges  |Surcharges Charges | Charges Charges Charges (Rs.}
KVAH
83474 0 0 1] Q ) 0 o 0 0
() Previous Adjustment/Arrears Notice No.:  and Datet
Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy (I} Net Previous
Charges {(+) 8] ' Adfustments (Rs.)
0 i} 0 0 0 0 V] 0 0 0]
{J} Sundry Charges/Allowances Notice No.: 0 and Date: 1/01/1900
Units Fixed Energy Charges FCA ‘Rentals Surcharge | Rebates Taxes Subsidy {J} Sundry
Charges {+) ) Charges/Allowances
{Rs.)
0 a Q 0 0 0 1] 0 o] o]
(K) Taxation
Electricity Duty Municipal Tax IDF Cow Cess TCSMBbS (K) Tofal Tax {Rs.)
91428 0 30476 a 0 121904
(L) Arrears Nofice No.: 0 and Date: 1/01/1900
S0P Rent ED Municipal Tax IDF (L) Gurrent Fin. year
Arrears Total (Rs.}
583781.64 2598.36 257007 0 85669 029056
NET BILL AMOUNT Rs.1709470/-
A*B+CHD+E-F-G+H+I+J+K+L Seventeen Lakh Nine Thousand Four Hundred Seventy Rupses Only
{M} Total Bill Amount )
Due Date Due Date | Net Amount Payable by due | Late Payment Surcharge | Amount Payable upta 7 | Late Payment Surcharge | Amount Payable after
Cash/Online |Cheque/Draft date upte 7 days @2% of days of due date after 7 days and upto 16 | 7 days and upto 15
unpaid amount days @5% of unpaid days after due date
amount
06-MAR-| 96-MAR-23 1708470 14654 1724124 36635 1748105
23
(N} Previous Payment Status
DATE S0P Rent ED Municipal Tax IDF {N) Previous Payment
Total (Rs.}
31-JAN-23 1330314 0 0 ] 0 4] 1330314
{0} Consumption History of previous 12 manth periad
MONTH: - - B - - - - - - - - -
MDI: 206,34 202.86 [t} 1} 0 0 0 0 o] 0 0 0
KWH: - - - . - - - - - - - -
KVAH: 93474 0 0 4] 1} 0 0 0 Q 0 0
83328
Massage(s):

1. Please check & update (if required} email 1D and mobkile number by visiting hitps:/icontactregistration.pspcl.in/ as further bills will be

delivered through emails & SMS only as per GC 1712021 & Public Notice dated 5.5.2021.
2. Payments exceeding Rs.20,000/~ shall be accepted in digital mode only w.e.f. 01-07-2021.

3. In case the payment of billed amount is not made by tha due datethe power supply shall be liable for disconneciicn after expiry of 15 days of the due
date and this may be taken as notice under section 58 of the Eleciricity Act 2003 read with regulation 32 of the Supply Code, 2014,
4. RS, 33058.00 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS, 14432.00 HAS BEEN CHARGED AS INTEREST ON UNPAID

AMOUNT.

Powered by C/o CE(IT) PSPCL

Print Date:

086-27-2023 09:38 PM
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PUNJAB STATE POWER CORPORATION-LIMITED Billing Catagory
aﬁg (Regd. Office P.5.E.B. Head Offica, The Mzll Patiala-147001,Ph. 1912), CIN: U4A0-109PB20108§GC033813
E-mail: 1912@pspcl.in, Website: www_pspcl.in, GSTIN NO: 03AAFCP5120Q1ZC
LARGE SUPPLY - GENERAL INDUSTRY
Origirmal for Recipignt Duplicate for Supplier, Taxable Inveice, Invoice-cum-Bill of Supply R
Sub Division Division Circle Billing Menth Bill Date Bill cum Notice No.
KHANNA- SUBURBAN KHANNA KHANNA 3 24-MAR-2023 20230324030042
03-APR- Supply Admigsible Voltage Metering Voltage AIC No.
Due Date of Payment Viltage
23
-APR-
Payment By Local Cheque can be Made 03-APR NKY MK 1KY K35LS0100058
Upto 23
Consumer Name: M/S MUNICIPAL COUNCIL KHANNA Sanctioned Load(KW) Date CD(KVA) Date
i lAddress: VILL.RASULRA,TEHSIL KHANNA intensive (Arc Furnance) 0 "]
i
! GET No: Intensive (Ind. Fur.fOthers) 0 0
! ‘Connection Date: $1-JUN-20 General 450 41-JUN- 500 11-JUN-
Mobila No.: 98XXXXX322 20 “0
Seasonal 0 i]
Total 450 500
! New Reading Date Cld Reading Date Period Security Consumption Mater {Fesder Code: D123FLO
: Security {Feeder Name:
E 17-MAR-23 20-FEB-23 25 590000 30010
Meter Reading Meter Line CTR | Meter Ratio | Metering Overall MMTS Addl. Consumption
Multiplier Violtage | Multiplier { Correction Supply
New Cld Uni
nits
MDI 38.56 33.81 1 5] 1 11KV 6 231.36
KVAH 317676 305676 1 G 1 1KV 8 8] 72000
KWH 310726 298780 1 B 1 1KY 6 0 71676
Meter Status Meter Maka Last MCO Date CTPT UnityMake Last 8JC Date Totai KVAH | Tatal
General KVAH
PIU
918364196 PSER 11-JUN-20 11 4078 PSEB 11-JUN-20 72000 71678
{A) Fixed Charges
Coniract Demant (L} Actual 80% of {L) KVA (B) AorB Rate per Billing Fixed Charges (A) Fixad Charges
Demand whichever | KVA/Month | Days (D) =CxRxDx12/365 Amount(Rs.)
VA (A) greater (C)
KA
General PG General |PIU General PIY General |PiU | General |PIU Genaral P
500 0 23136 | 0 400 ¢] 400 Q 185 G 25 60655.74 @ 60822
{B} Energy Charges
Total KVAH Tariff Rate Amount {B) Total Amount (Rs.}
General PIU. General PlU General PiU
72000 0 6.05 4] 435600 0 435600
(C) Fuel Cost Adj. Charges *Additional Surcharge (C} FCA + Addl,
KVAH Consumption Rate of FCA/KVAH Amount KVAH Consumption Rate of FCAKVAH | Amount § Surcharge (Rs.)
72000 0 1] 72000 0 a 0
(D} Rentals
PSPCL Meter Rent MCB CTPT Unit Rental Other Total Rent SGST CGST Tofal GST (D) Total Rentals with
Equip. - Tax (Rs.)
Rent
1264 0 1264 113.76 113,76 1492 1482
(E) Surcharges
Voltage Surcharge Demand Surcharge TOD Surcharge
1 Admissible Actual Surcharge | Surcharge Excess | Surcharge | Surcharge { Peak Hrs Rate Amount | (E) Total Surcharges
: Supply Rate Amount Demand Rate Amount (6 pm - {Rs.)
: i 10pm}
KVAH )
MKV 11 KV 0 0 750 1] o] 0 0 0
(F) Rebates
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Voltage Rebate Single Point Threshold Rebate TOD Rebate
Units Rate HT/EHT Supply Eligible Rate Amount | Non Peak Rate Amount ({F} Total Rebate (Rs.)
Rebate |Rebate/Night: jo/aH Hrs (10
Rebate Rebats pm - Gpm)
KVAH
51072 0 0 0 0 0 0 20928 1.25 24904 24904
(G) Subsidy
Subsidized KVAH Subsidy Rate Amount (3) Subsidy Amount
(Rs.)
72000 0 0 0
{H} Open Access Charges (Applicable to LS Open Access Consumers)
Total PSPCL CA Cross Subsidy | Additional | Ul Charges | Standby | Wheeling [ Transmissioni SLDC | (H) Tetal OA Charges
Consumption|Consumption{Consumption]  Charges  [Surcharges Charges | Charges Charges Charges (Rs.)
KVAH
72000 a 0 ] i G 0 i 0
(1} Previous Adjustment/Arrears Notice No.:  and Date:
Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy {I) Net Pravious
Charges ) -} Adjustments (Rs.)
g 0 0 0 0 0 0 0 0 a
[J) Sundry Charges/Allowances Notice No.: 0 and Date: 1/01/1900
Units Fixed Energy Charges FCA Rentsls Surcharge | Rebates Taxes Subsidy (1) Sundry
Charges {+) -} Charges/Allowances
' (Rs.)
0 0 0 i} 0 0 0 0 a 0
{K) Taxation
Eleciricity Duty Municipal Tax IDF Cow Cess TCS&/TDS {K} Total Tax {Rs.)
70728 0 23576 ] 0 0 94304
{L) Arrears Notice No.: 0 and Dafe: 1/01/1900
SCP Rent ED Municipal Tax IDF {L.) Current Fin. year
Arrears Total {(Rs.)
=100 0 5584 0 116145 121629
NET BILL AMOUNT Rs.696940/=
A¥B+C+DHE-F-GHH+I+J+K+L Six Lakh Ninety Six Thousand Nine Hundred Farty Rupees Only
(M) Total Bill Amount
Due Date Due Date  { Net Amount Payable by dus { Late Payment Surchargs | Amount Payable upto 7 ] Late Payment Surcharge { Amount Payable after
Cash/Online {Cheque/Draft date upto 7 days @2% of days of due daie after 7 days and upte 15 7 days and upio 15
inpaid amount days @5% of unpaid days after due date
amaunt
03-APR~- | 03-APR-23 696240 11340 708280 28350 725290
23
(N) Previous Payment Status
DATE S0P Rent ED Municipal Tax IDF {N) Previous Payment
Total (Rs.)
02-MAR-23 | 1240800 4090 342851 0 0 1587741
{0) Consumption History of previous 12 month peried
MONTH: - - - - - - - - - - - -
MDI: 206.34 202.86 231.36 0 0 0 0 0 0 0 0 0
KWH: - - - - - - - - - - - -
KVAH: 93474 72 0 0 0 0 0 0 0 [t} 0
B3328
Message(s):

1. Please cheek & update (if required) email ID and mobile number by visiting https:/icontactregistration.pspcLin/ as further bills will be
delivered through emails & SMS only as per CC 1712021 & Public Notice dated 5.5.2021.

2, Payments exceeding Rs.20,000/- shall be accepted in digital mode only w.e.f. 01-07-2021.

3, In case the payment of billed amount is not made by the due date,the power supply shall be liable for disconnection after expiry of 15 days of the due
date and this may be taken as notice under sectior 56 of the Electricity Act 2003 read with regulation 32 of the Supply Code, 2014.

4. RS. 6086.00 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS. 1916.00 HAS BEEN CHARGED AS INTEREST ON UNPAID
AMOUNT.

Powerad by Ofo CE(IT) PSPCL

Print Date: 06-27-2023 02:38 PM
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PUNJAB STATE POWER GORPORATION LIMITED

{Regd. Office P.8.E.B. Head Office, The Mall Patiala-147001,Ph. 1912), GIN: U40109FB20105GC0335813
E-mal: 1912@pspcl.in, Website: www.pspclin, GSTIN NO: 03AAFCP5120Q12C
Original for Recipient Duplicate for Supplier, Taxable invoice, Invoice-cum-Bill of Supply

Biliing Category

LARGE SUPPLY - GENERAL INDUSTRY

Sub Division Division Circls Billing Month Bill Date Bill cum Notice No.
KHANNA- SUBURBAN KHANNA - KHANNA 4 25-APR-2023 20230425030277
05-MAY-~ | . Supply Admissible Voltage Metering Voltage AIC No.
Due Date of Payment 23 Voltage
Payment By Local Cheque can be Made  03-MAY- v HRY MKy K35LS0100058
Upto 23
Consumer Nama: M/S MUNICIPAL COUNCIL KHANNA Sanctioned Load(KW) Date CO{KVA} Date
Address: VILL.RASULRA TEHSIL KHANNA Intensive (Arc Furnance) 0 0
GST Nov- Intensive {Ind. Fur./Others) 0 0
Gonnection Date: 11-JUN-20 Generdl 450 11-JUN- 5a0 11-JUN-
Maobile No.: 98X000{X322 ) 20 20
Seasonal 0 0
Total 450 800
MNew Reading Date Old Reading Date Period Security Consurnption Meter [Feeder Code: D123FLO
Security |Feeder Name:
18-APR-23 17-MAR-23 32 580000 30010
Meter Reading Meter Line CTR { Mater Ratio | Msetering Overall MMTS Addl, Consumption
Multiplier Voltage | Multiplier | Gorrection Supply
New Old Units
MBI 3a.21 38.56 1 <] 1 11KV 6 1598.26
KVAH 333250 317676 1 6 1 MKV 6 93444
KWH 326223 310726 1 6 1 1KY 6 4] 92082
Meter Status Meter Make Last MCO Date CTPT UnitMaks Last SJO Date Total KVAH| Totat
General | KVAH
FIU
9 19364196 PSEB 11-JUN-20 11 4078 PSEB 11-JUN-20 83444 92982
{A) Fixed Charges
Contract Demant (L) Actual 80% of (L) KVA (B} AarB Rate per Billing Fixed Charges (A} Fixed Charges
Demand whichever | KVA/Month | Days {D) =CxRxDx12/365 Amount(Rs.)
KVA (A) greater {C)
KVA
General PIU General |PIU}  General PIU General[PIU | General{PIU General PIU
500 o] 198.26 | O 400 0 400 Q 185 a 32 77639.34 0] 77852
(B) Energy Charges
Total KVAH Tariff Rate Arnount (B) Tetal Amount (Rs.)
General PIU Ganeral PIU- General PIU
93444 0 B.0& 0 565336,2 0 565336
{C) Fuel Cost Adj. Charges ] *Additional Surcharge {C) FCA + Addl.
KvAH Consumpticn Rate of FCA/KVAR Amount KVAH Consumption Ratz of FCAIKVAH | Amount |  Surcharge (Rs.)
93444 0 Q 93444 1] 0 o]
(D) Rentals
PSPCL Meter Rent MCB CTPT Unit Renial Other Total Rent 8GST CGST Total GST {D) Total Rentals with
Equip. Tax (Rs.)
Rent
1264 ] 1264 113.76 113.76 1492 1442
{E} Surcharges
Voltage Surcharge Demand Surcharge TOD Surcharge
Admissible Actual Surcharge | Surcharge Excess | Surcharge | Surcharge | Peak Hrs Rate Amount { {E) Total Surcharges
Supply Rate Amount Demand Rate Amount (6 pm - (Rs.}
10pmy)
KVAH
11 KV 11 KV 0 0 ¢] 750 0 0 1] 0 9]

(F) Rebates
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Voltage Rebate Single Paint Threshold Rebate TOD Rebate
i Units Raie HT/EHT Supply Eligible Rate Amount | Non Peak Rate Amount | (F) Total Rebate (Rs.)
Rebate |Rebate/Night|  yay Hrs (10
; Rebate Rebate pr - 6pm)
H KvAH
: 57908 0 0 0 0 0 G 25536 1.25 30388 30388
H {G} Subsidy
f Subsidized KVAH Subsidy Rate Amotnt {G} Subsidy Amount
(Rs.)
' 93444 0 0 0
{H) Open Access Charges (Applicable to LS Open Access Consurners)
Total PSPCL OA Cross Subsidy i Additional § Ul Charges | Standby | Wheeling | Transmission | SLDC  {(H) Total OA Charges
ConsumplioniConsumpiion{Consumption| Charges [Surcharges Charges | Charges Charges Charges {Rs.)
KVAH
93444 0 0 0 0 0 0 0 0
(I} Previous Adjustment/Arrears Notice No.:  and Date:
Units Fixed Energy Charges FCA Rentals Surcharge | Rebatss Taxes Subsidy (1) Net Pravious
Charges ) ) Adjustments (Rs.)
0 0 ] 0 0 D 0 0 0 0
(J} Sundry Charges/Allowances Notice No.: 0 and Date: 1/0171300
Units Fixed Energy Charges FCA Rentals Surcharge | Rebates Taxes Subsidy (J) Sundry
Charges + ) Charges/Allowances
{Rs.}
: a 0 -23715 0 0 0 0 0 0 -23715
§ (K} Taxation
i Eleciricity Duty Municipal Tax IDF Cow Cess TCSDS (K) Total Tax (Rs.)
91820 0 30840 0 0 122560
{L) Arrears Notice No.: 0 and Date: 1/01/1800
SOP Rent ED Municipal Tax IDF (L) Current Fin, year
H Arrears Total {Rs.)
-100 0 0 0 0 -100
NET BILL AMOUNT ' Rs.713040/-
ATBHCHDHE-F-GrH+ I+l KL Seven Lakh Thirtesn Thousand Forty Rupess Only
(M) Total Bill Amount
Due Dats Due Date | Net Amount Payable by due | Late Payment Surcharge | Amount Payable upto 7 | Late Payment Surcharge | Amount Payable after
; Cash/Online iCheque/Draft date upto 7 days @2% of days of due date after 7 days and upto 15{ 7 days and uptc 15
i unpaid amount days @5% of unpaid days after due date
amount
05-MAY- | 05-MAY-23 713040 14256 727296 35640 743680
! 23
j {N} Previous Payment Status
i DATE SOP Rent ED Municipal Tax IDF . (N) Previous Payment
] Total {Rs.)
31-MAR-23 479415 1492 76312 0 139721 696940
{Q} Consumption History of previous 12 month period
MONTH: - - - - “ - - - - R - .
MDI: 206.34 202.56 231,38 199.26 D 0 0 0 0 0 0 0
KWH: - - - - - “ - - - - - -
KVAH: 93474 72 93444 0 a 0 0 0 0 0 0
B3328
Message(s):

1. Please check & update (if required) email [D and mobile number by visiting hittps:/contactregistration.pspclin/ as further bills will be

i delivered through emails & SMS only as per CC 1712021 & Public Notice dated 5.5.2021.

i 2. Payments exceeding Rs.20,000/- shall be accepted in digital mode only w.e.f. 01-07-2021.

: 3. In case the payment of billed amount is rot made by the due date,the power supply shal be liable for disconnection afier expiry of 15 days of the dus
date and this may be taken as notice under section 56 of the Electricity Act 2003 read with regulation 32 of the Supply Code, 2014.

4. RS, .00 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS. .00 HAS BEEN CHARGED AS INTEREST ON UNPAID AMOUNT.

Powered by Gfc CE(IT) PSPCL Print Date: 06-27-2023 09:38 PM
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PUNJAB STATE POWER CORPORATION LIMITED Billing Category
__,‘%g {Regd, Office P.S.lE‘.B. Head Ofﬁc.e, TWhEbMvTj. l;e:\t:;la—;f]’(il:LF:ﬁL 9; i) g;l::;d:;g‘?:::f;gSGCOZi%ﬂ
a? Origin:[ ;Zal'llﬁli:;g?;zl;;;at: f(s:nlr S.uppl ifr, E’l'a;ta’ble Invoice; Invoice-cumn-Bill of Supply LARGE SUPPLY - GENERAL INDUSTRY
Sub Division Division Circle Billing Month Bill Date Bill cum Notice No.
; KHANNA- SUBURBAN KHAMNNA KHAMNNA 5 26-MAY-2023 2023052603003%
; 05.-JUN- Supply Admissible Voltage Metering Voltage A/C No.
é Due Date of Payment . 23 Voltage
Payment By Local Cheque can be Made  05-JUN- 1KY 1KY 1KY K35LS0100058
Upto 23
Consumer Name: M/S MUNICIPAL COUNCIL KHANNA Sanctioned Load(KW) Date | CD(KVA) i Date
Addrass: VILL RASULRA, TEHSIL KHANNA intensive (Arc Furnance) 0 i
GST No.s Intensive {Ind. Fur./Othars} o 0
Connection Date: 11-JUN-20 General 450 11-JUN- 500 11=-JUN-
Mobile No.: §3X3XXX322 20 2
i Seasonal ) ¢ . 0
: Total 250 500
New Reading Date 0ld Reading Date Period Security Consumption Meter  |Feeder CGode: D123FLO
: Security |Feeder Name:
17-MAY-23 18-APR-23 29 675460 30010
Meter Reading Meter Mulfiplier | Line CTR | Meter Ratio | Mstering Overall MMTS Addl, Consumption
Now o Voltage Multiplier 1 Correction Sl-l].lrrl:;?;y
MD] 25,98 33.21 1 6 1 KV [} 179.88
KvAaH 347293 333250 1 4] 1 1M1 KV [+ Q 84258
; KWH 340206 326223 1 6 1 MKV [ 0 83898
j Meter Status Meter Make Last MCO Date CTPT Unli/Make Last 3JO Date Total KVAH| Total
: General | KVAH
! PIU
: 9 19364196 PSEB 11-JUN-20 11 4078 PSEB 11-JUN-20 84258 83598
{A) Fixed Charges .
Cantract Demant {L) Actual 80% of {L) KVA (B) AorB Rate per |Bifling Days Fixed Charges {A) Fixed Charges
Demand whichever § KvA/Month (D} =CxRxDx12/365 Amount(Rs.) .
KVA (A) greater {C) ’
KVA
General PIU General {PIU General PIU General {PIU | General{PIU General PIU _
! 500 0 178.88 | Q 400 0 400 0 215 |0 29 81770.49 0 71342
i (B) Energy Charges
Total KVAH Tariff Rate Amaunt (B) Total Amount
: General PIU Genaral PIU General PiU (Rs.)
; 84258 0 6.05 | 0 509760.9 0 509761
{€) Fuel Cost Adj. Charges *Additional Surcharge {C) FCA + Addl.
KVAH Gonsumption Rate of FCA/KVAH Amount KVAH Consumption Rate of FCA/KVAH | Amount] Surcharge (Rs.)
84258 0 0 842583 - 0 0 0
{D} Rentals
PSPCL Meter Rent MCEB CTPT Unit Rental Other Total Rent SGST CGST Total GST (D} Total Rentals
Equip. with Tax (Rs.}
Rent
1264 0 1264 113.76 113.76 1492 1492
(E) Surcharges )
Voltage Surcharge Demand Surcharge TOD Surcharge
Admissible Actual Surcharge: Surcharge Excess Surcharge | Surcharge [Peak Hrs (8 Rats Amount | (E) Total Surcharges
; Supply Rate Amount Demand Rate Amount  {pm - 10pm} {Rs.)
: KVAH
¥ 11 KV 11 KV 8] 0 0 750 0 0 G a 0
3 {F} Rebates
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Vultage Rebate Single Point Threshold Rebate TOD Rebate
Units Rate HT/EHT Supply Eligible Rate Amount | Non Peak Rate |Amount{ (F)Total Rebate
Rebate | Rebate/Might | oy Hrs {10 pm (Rs.)
Rebate Rebate - Bpr}
) KVAH
58310 Q 0 Q v} 0 0] 24048 1.25 29688 29688
{G) Subsidy
Subsidized KVAH Subsidy Raie Ameunt ’ (G) Subsidy Amount
| : (Re)
84258 0 ol 0
{H) Open Adcess Charges (Applicable to LS Open Access Gonsumers)
Total PSPCL CA Cross Subsidy | Additional | Ui Charges | Standby | Wheeling {Transmissioni SLDC (H) Tatai CA
Consumption]Consumption| Gonsumption Charges Surcharges Charges Charges Charges [Charges| Charges (Rs.)
KVAH
84258 1] 0 1] Q 0 0 4] 4
(1) Previous Adjustment/Arrears Notice No.:  and Date:
Units Fixed Energy Charges FCA Rentals Surcharge |Rebates {-) Taxes Subsidy | (1) Net Previous
Charges (+) Adjustmants (Rs.)
0 0 0 0 0 0 0 0 0 0
{J) Sundry Charges/Allowances Notice No.: 0 and Date: 1/01/1900
Uniis Fixed Energy Charges FCA Rentals Surcharge |Rebates {-) Taxes Subsidy (J) Sundry
Charges ’ {+) Charges/Allowances
(Rs.}
0 0 0 4] 0 G 0 0 0 0
{K) Taxation
Electricity Duty Municipal Tax IDF Cow Cess TCSMDS (K} Total Tax (Rs.)
82712 0 2781 0 0 110283
{L) Arrears Notice No.: ¢ and Date: 1/01/1900
S0P Rent ED Municipal Tax IDF {L} Current Fin. year
Arrears Total (Rs.)
-100 0 0 0 0 -100
NET BILL AMOUNT Rs.663090/-
A+tBH+C+DFE-F-G+Hel+J+K+L Sk Lakh Sixty Thrae Thousand Ninety Rupees Only

(M) Total BIll Amount

Due Date Cash/Online Due Date Net Amount Payable by due date Simple interest on delayed payment Amcunt Payable within 1
Cheque/Draft @1.5%p.m. moenth after due date
05-JUN-23 05-JUN-23 B63080 0 653090
{N) Previous Payment Status
DATE SCOP Rent ED Municipal Tax IDF {N) Previous
Payment Total (Rs.)
05-MAY-23 588968 1492 91920 0 30640 713040
(O} Consumption History of previous 12 menth period
MONTH: - - - - - - - - - - - -
MDI: 206.34 202.86 231,36 199.26 179.88 0 0 0 i 0 0 0
KWH: - - - - - - - - - “ - -
FOVAH: 93474 72 93444 84258 0 0 0 0 0 0 0
83328
Message(s):

1. Please check & update (if required) email 1D and moblle number by visiting https://contactregistration.pspcl.in/ as further bills will be

delivered through emails & SMS only as per CC 1712021 & Public Notice dated 5.5.2021.
2. Payments exceeding Rs.20,000/- shall be accepted n digital maode only w.e.f. 01-07-2021.

3. In casa the payment of billed amount is not made by the due date,the power supply shall be liable for discannection after expiry of 15 days of the due
date and this may be taken as notice under section 56 of the Eleciricity Act 2003 read with regulation 32 of the Supply Code, 2014.
4.RS. .00 HAS BEEN CHARGED AS LATE PAYMENT SURCHARGE, RS. .00 HAS BEEN CHARGED AS INTEREST ON UNPAID AMOUNT.

Powered by D/o GE(IT) PSPCL
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